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Sert R. S. KHANDEKAR (Madhya
Pradesh): Madam Deputy Chairman,

it is a very small Bill, but at the same
time it is a very important Bill. There
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are no two opinions about the objects
and reasons for this Bill and I do not
think anybody in this House or in the
other House will disagree with the
motive of the Government in bringing
forward this Bill before Parliament.
I come from a place which is religious,
which is important, which is ancient
and which has also a shrine and &
know the various sorts of things that
take place in the name of God, in the
name of religion and in the name of
giving solace or giving heaven to the
pilgrims by pandes, persons who sit
on a platform either on the banks of
a river or in the temple at such places.
I come from Ujjain and it is also &
holy place. There are so many things
that happen there, There is need to
control all these things. Poor people
come from far and near, from all
parts of the country, even from out-
side. They come with their religious
feelings.

THe DEPUTY CHAIRMAN: 1t is
one o'clock now. You may continue
on another day. The House stands
adjourned till 2.30 p.m,

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, THE
VicE-CHAIRMAN (SHRIMATI JAHANARA
JarpaL SINGH) in the Chair.

MOTION RE REPORT OF THR
DEVELOPMENT COUNCIL FOR
AUTOMOBILES, AUTOMOBILE
ANCILLARIES AND TRANSPORT
VEHICLE INDUSTRIES,

Surr KRISHNA CHANDRA (Uttar
Pradesh): Madam, I beg to move the
following motion:

“That the Annual Report of the
Development Council for Automo-
biles, Automobile Ancillaries and
Transport Vehicle Industries for the
year ending the 31st March, 1962,
laid on the Table of the Rajya Sabha
on the 25th February, 1963, be taken
into consideration.”
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o fEre wTn owEdh & =
ge-Fafefi & AW Y § —

Sub-committee on ‘Study of the
Cost of different vehicles and
makes under production in-
digenously’'.

Sub-committee on ‘Research,
Testing and Quality Control'.

Sub-committee on ‘Standardiza-
tion and Assessing of Demand
of Raw Materials’,

Sub-committee on ‘Collection of
Statistics on Import, Produc-
tion, etc. of the different auto-
mobile components both im
the organised and smal] scale
sectors’,

Sub-committee on ‘Requirement
of Technica]l Personnel’.
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Tae VICE-CHAIRMAN (SHRIMAY
JAHANARA JAIPAL SINGH): You have
taken twenty-five minutes, Please
wind up now.

SHrr KRISHNA CHANDRA: Ishall
just take five or ten minutes.
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st fedfY @ ¥ WY T HA 9 |
B TR EA AT ¥ T ¥ ey
¥ giw " WX I T QA A
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qX unt % wrfa ® oA fEy
39 ¥ ol w9 AT FIEF F) @A
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Q¥ & = aF 3W Y qGT HIAAT AW
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wrfafFra et F at & v ar
FF TFAT | W& ¥ g W F
azfafee i o=iwd e # gy
2, xteE & qR. § g 99 §eY
# da g =fgd 1 T B R
¥ ST ITATAT HIWFT § I FY @A
T 3y ged few o ooew SRR
e fFar Wik T s i @
axfew ¥ T A W® § @@
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The question was proposed.

iISert DAHYABHAI V. PATEL
(Gujarat): Madam, the House would
be grateful to the mover of the motion
for taking the initiative and bringing
forward this very important subject
for discussion before the House. You
will excuse me, Madam, if I stray a
little from the object of the motion,
the report of the Development Coun-
cil, because the mover of the motion
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has moved the motion in such a way
that he has gone far beyond the scope
of this report alone, So, if I make &
few remarks on those lines, 1 hope
you will be jndulgent to me. How-
ever, I shall try to stick to the time
limit and try to be relevant as far as
Possible on this subject.

The Council appointed by the Gov-
ernment, to my mind, has done very
usefu] work, The twelve thousand
odd rupees that thgé Council spent at
¥east did one thing. They dispelled
t#he Krishna Menon notion of the
small car. The economy invited by
the Government of India to this coun-
try, called the “Moonshine madness’,
has been dinned into experts and the
Government have finally accepted this
proposal. At least that one object has
been served., Simultaneously I should
like to draw the attention ~of this
House and the country to what that
has cost us,

The automobile industry ijs a very
necessary thing for any progressive
country. We know, Madam, in the
West there has been tremendous pro-
gress by certain countries, countries
that build up their automobile indus-
try first. Take the case of the United
States or Germany. These countries
did not have a vast empire that the
British had. The British also had an
automobile industry and their pro-
tected markets and the empire that
enabled them to build up a large in-
dustry. In fact, I would say that in
free competition in quality what the
Americans and the Germans gave us
was decidedly superior. What Ame-
rica gives to us in the matter of
automobile industry, I would submit,
is more guited to this country because
of a few things that are very similar,
namely, a vast country, vast distances
and dimensions also. The importance
of automobile industry for a country
which has to build up its agriculture
can be imagined, Agriculture, it it is
supported by a properly built auto-
mobile industry, can increase. 1 do
not believe that the type of agricul-
ture that we want or the progress and
high production in agriculture that we
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want is going to come by distributing
an acre or 1% acre to every peasant
or every soul in this country. Agri-
culture is going to give us more pro-
duction if it is in the hands of the peo-
ple who know agriculture, if it iz in
the hands cf the peaple who can pro-
duce more with the use of mechanical
cultivation .

Tee MINISTER or STEEL, MINES
AND HEAVY ENGINEERING (Sar: C.
SUBRAMANIAM) : 1 suppose this s
near relevancy.

Sert DAHYABHAI V., PATEL: If
the hon. Minister is a little patient,
he will understand. I was completing
the sentence and he would have un-
derstood. Mechanical cultivation de-
pends on automobile industry. Any
agricultural instrument which is to be
propelled by a machine is something
like automobile industry, and higher
production in agriculture can come
only if a machine-propelled instru-
ment, plough or truck is used for the
very simple reason that a bullock-
plough can plough only g few inches
into the soil while a plough that 13
driven or pulled by a machine can go
8” 107, 12" or 15”. It will turn the
soil over. The soil that is underneath
will come up and the result will be
much better.

Similar is the case with defence.
Our defence depends very much om
our automobile industry. We would
have built up defensive or offensive
machinery if we had built up an
automobile industry. The tanks, the
fast moving machines, the aeroplanes,
these are all offshoots of the automo-
bile industry. We were lacking in
this because we were tampering, we
were playing with what was there and
misusing it. We were producing bath
tubs and coffee percolators,

Sgrt M. P. BHARGAVA:
Pradesh): Old story.

Sart DAHYABHAI V. PATEL: In
our ordnance factories we were pro-
ducing, rather supposed to be produe-
ing Shaktiman trucks, in our prote-
type machine tools factories. We In-~

(Uttar
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vested crores of rupees in factories
which were supposed to give us pro-
totype machine tools, machine tools
that would enable this country to
make rapid progress in the production
of machines which would have been
useful for building up small industries,
ancillary industries all over. But we
were fooling about with them. Some
parts were manufacturedq near Bom-
bay, Ambernath, Some were manu-
factured at Jabalpur, some at some
other place and they were transport-
ed all this distance and assembled
slang with 8 yery large campanest
of imported parts into Shaktiman
trucks. The economist who came and
told us that the small car was
“moonshine madness”, if he had seen
this, I am sure, he would have used
a slightly stronger language in the
case of these Shaktiman trucks.

We have gone wrong because our
approach to the whole thing was
wrong. The approach was that we
have to produce everything. And who
is going to produce? Government is
going to produce. The whole approach
is wrong. The idea of Government
producing everything—whether it is
the smal] car or the Shaktiman truck,
whether it is useful or not and with-~
out thinking as to what it is going to
cost—is a very wrong idea. And we
are paying for it today, We were
caught unprepared when the Chinese
came. I am glad the Government
have sat up and started scratching
their head but I do not think that, if
proper advice had been taken, it
would have been necessary for a re-
port like this. Madam, I happened to
be on this Committee for a short
period representing the Western India
Automobile Association of Bombay as
a consumer and I have no complaints
at al] of the type that our friend, Mr.
Krishna Chandra, made. He says that
the composition of the Committee was
of people who were interested in the
manufacture of cars. Whom else did
he think that this Committee will be
made of? When you are discussing

the question of the progress of *th.e
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automobile industry, the development
of the automobile industiry, whom did
he expect to be on the Committee?
Diqd he expect this Committee to be
made up of peasants or barbers? Whom
did he expect?

744

Ser: AKBAR ALI KHAN (Andhra
Pradesh): Experts, ¢

Sarr DAHYABHAIL V. PATEL: Whe
are the experts? 1 think those whe
have persona] and practical know-
ledge are the experts and in this coun~
try where do we get them, except
those people who are in the industry?
Otherwise what do they eat? If they
are not in the industry where are
they employed? It is only when they
took the advice of the people who are
not m the industry and who gave
advice to please Mr. Krishna Menon
that we get these reports. After all
Government officials are Government
officials. If you have Mr., Morarji
Desai as the Finance Minister you get
the Budget that we got this year. If
we get a practical man who under-
stands the business, he will try to cor-
rect the mistakes. Perhaps if we have
to start on a clean slate he would have
to clean many of these things and thk
Government’s Augean stables need to
be cleaned very much not only in the
matter of automobile industry but im
the whole outlook on finance, the whole
outlook on industry.

This Committee has pointed out im
very clear words that the progress of the
automobile indusiry is not taking
place because of high taxation. Thirty
per cent, of anything that you take
goes as tax; not only the automobile,
but the oil that you purchase, the tyre,
in everything thirty per cent. is tax.
How can this country progress when
there is gsuch oppressive taxation? How
can you have gny industry develop in
this country without competition?
Progress can come only with free
enterprise. If you do not want com-
pletely free enterprise, I am not
against regulation of industry. Up teo
an extent we should but it is enly
competition that is going to give yom
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eheaper prices and the function of the
Government should be to assist, not
to restrict, industry. If you read any
text-book on automobile industry the
first thing you will learn is that a
single unit producing not less than
80,000 cars annually can only function
efficiently, A unit producing 50,000
cars annually can slash its prices by
15 to 30 per cent. if it is allowed to
'raise its capacity to one lakh. But
here we are thinking in terms of
5,000 and 10,000. There is the whole
market of Asia befare us., If we had
tackled the problem properly, if we
had taken the bull by the horns as
they say, and started to build an in-
dustry and push it further we could
have made very good progress. When
Mr. Krishnamachari was the Minister
in-charge of industry in 1952 I hap-
pened to be the President of the
Automobile Association in Bombay
and he promised protection and sup-
port to the automobile industry and
he said that in five years we shsll
have automobiles produced in this
country, very nearly 100 per cent
Well, we have come to it after ten
years, or near to it.

Supt C. D, PANDE: 1Y is 80 per
eent, now, -

Sari DAHYABHAI V. PATEL: But
one of the producers of automobiles
said that he would be able to slash
the car price by Rs. 1,000 if the Gov-
ernment did not make so much difi-
culties for him for importing machi-
nery. Just as the Government is fol-
lowing a policy of giving incentives to
exporters in the matter of cloth, art
silk and so many other things, why
don’t they give incentive to the pro-
ducers of automobiles? Tell them,
you will get this machinery if you
want it but export so many cars and
get it. The Government should assist
them to do it—not merely tell them—
as they are doing in the matter of
cloth exporters and other exportefs.

Cloth is sold in this country at &
very high price. In sgome of the
foreign markets we are selling it even
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cheaper. Why? To keep the mills
going. Besides they have not only
well-organised industiry but they have
well-organised labour wunions who
have representatives right in the Cabi-
net of this country. That not being
the case of the automobile industry I
submit very humbly that the problem
is not understood properly. There was
a strike in Bombay and the factory
remained closed for three months.
Would this have happened in the
textile industry? If such a thing hap-
pens in the textile industry the Gov-
ernment immaediately steps im and
prevents this, That is why produc-
tion goes down in this automobile in-

dustry.

Sur1i S. CHANNA REDDY (Andhra
Pradesh): Even in the textile indus~
try it happens.

Sart DAHYABHAI V. PATEL: May
be in very small units but not in
Bombay or Ahmedabad or in places
where there are large units. One
stray unit in a corner of the country
does not matter compared to the over-
all picture of the industry. Well, we
have heard that about one half of the
automobiles manufactured in India—
not only small cars but trucks also—
goes to Government and if you please,
to defence. The Committee, from
what I know, has taken a lot of trou~
ble but perhaps the Report could have
been expedited. But when you have
so many people from s0 many places
all over the country and so many offi-
cials, if you please perhaps it was not
possible to do the work quicker tham
what has been done. Besides it meant
putting the policy of Government
completely in a different direction.
The Government seemed to be mad
on that idea of the small car, cost
what it may and they had to reverse
that policy in spite of repeated state-
ments of Government that they were
going to go ahead and that they were
going to do this and that whatever
happened. It was very difficult to
swallow that and say, no, we made &
mistake, So they appointed this
Council. Well, I am glad the mistake
has been corrected and I hope more



: I
747 Report of Development [ 21 NOV.

Council for Automobiles,

mistakes will be corrected in future
80 that the industry, a very vital in-
dustry, an industry which is very
necessary to this ceuntry may pro-
gress.

There js a paragraph on the import
ef spare parts. I would very much
like to see spare parts being made in
this country in larger and larger
numbers. I do not know whether Mr.
Krishna Chandra, the mover of the
motion, knows there are many factor-
ies, small-scale units, which have
started making parts for automobiles.
H he is using a car and if he tries
1o buy some parts he will know that
there are so many parts which do not
require a specialised team or specia-
lised finishing and they are being
manufactured and sold in these small
garages by those people who repair
the cars. We want that to be done
on a larger scale.

Sgrr A. M. TARIQ (Jammu and
Kashmir): But does the hon. Mem-
ber know the gifference between the
controlled price and the price at which
they are being sold in the country? A
part costing Re. 1-8-0 is not available
even for Rs. 8.

SHrr DAHYABHAI V. PATEL: 1
agree with you. I am not quarrelling
with that. But that happens when
the economy is controlled in this man-
ner. Prices will go down only if you
have competition, if you encourage
more and more production. Now, in
the matter of these parts, I would like
10 draw the attention of the Govern-
ment and of our much-travelled Min-
isters to one thing. |

I had occasion to go to Geli'many
Once many years ago. I think it was
in 1954. 'That was the time when
‘Germany was building up. For that
what did they use and how did they
use? They used some of the villages
which were enclosed gun encamp-
ments for making automobile parts.
In many small settlements they were
winding armatures for some of their
best cars. Their “Mercedes Benz”
carg have got parts made in some of

. , . |
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these small places, small villages.
Have we used any of our refugee set-
tlements for doing anything of this
kind? I am sure our Ministers have
gone there because they told me so.
The representatives of the Govern-
ment of Germany and the factory
people told me, so many of your Min-
isters have come and we have show-
ed them this. I can give you the
name of one such place as an exam-
ple, Espelcamp is the name of one of
the villages or settlements that were
built up and 30 per cent. of the peo-
Ple here were destitutes, refugees
who had come from across tht border.
They were people coming from out-
side Germany and they built up a
unit there and what was that unit
doing? That unit was supplying im-
portant parts to the ‘“Mercedes Benz.”
They were winding armatures. Have
we ever thought in terms of rehabi-
litating our refugees by providing
them an industry of this type and
making their lives useful and useful
to our country? We are thinking
only in terms of doles and doles and
if this country starts from the begn-
ning to live on and to look for doles
all the time, when are we going to
stand up? It is that outlook that has

made us look for doles from all over
the world . . .

(Interruptions)

Sert A. M. TARIQ: You did not
allow Mr. Krishna Menon . .

(Interruptions)

Ser1 DAHYABHAT V. PATEL: On
the question of automobile parts and
imports, I would like to have a little
more information from the Minister.
1 understand that there is a lot of

 argument in the Ministry, of late of

persons of Indian origin who have
settled down in some of the African
countries, particularly in East Africa,
who want to come back with all their
moneys and some of them are people
who deal in automobiles and thefr
parts. 1 believe some sort of nego~
tiations are going on with them fiw
which they are being allowed to bring
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these parts. I would like to have
some more information as to the
policy governing this. Will the Gov-
ernment allow them to bring all what
they have, lock, stock and barrel—I
think that is their demand-—whereas
most of them are being told that they
would be allowed to get only a por-
tion of it, what portion the Govern-

ment considers useful and the rest
they will not be able to get. If they
are going to come to this country

lock, stock and barrel, with all this
and they are going to invest all this
in industries in this country, how
could they come away leaving out a
substantia] portion that they have
got? Has the Government thought of
this problem in this way or is it the
attitude of the Government that we
do not want to think of the troubles
of these people of Indian origin as
once the Prime Minister said in this
House?

Two or three years ago I had ask-
ed when this trouble started, ‘Is the
Government of India aware of the
difficulties of the people of Indian
origin who are residing in East Africa
and how uneasy they feel because of
the trouble in some of these places,
particularly in the Congo?  The
Prime Minister got up before the
Deputy Minister could say anything
and just one word I got ‘No’. I hope
the Government has reconsidered this
situation and has taken, in a reason-
able frame of mind, a little more com-
passionate attitude. When we think
of the troubles of all people all over
the world, will we not think a little
of the people who are of Indian origin
and when they want to come back to
the mother country and want to bring
with them what they have earned?
Perhaps a little more sympathetic
treatment to them is deemed proper.

Serr C. SUBRAMANIAM: I am
sorry to interrupt the hon. Member.
There should be at least some remote
relevancy to the subject which is be-
ing discussed.
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wag dealing with automobile parts.

TEE VICE-CHAIRMAN (SHRIMATI
JAHANARA JAIPAL SINGH): Please
finish in the next five minutes.

Surt DAHYABHAI V. PATEL: The
recommendations have been summed
up. Only perhaps the order that 1
would put is not there. Recommen-
dation (viii) says that one of the
yardsticks of a nation’s progress is
economic and efficient road transport.
Perhaps I would put it first. Other-
wise I am in agreement with the re-
commendations of the Council. I also
welcome the suggestion for the for-
mation of a Central Council. Only
I hope the Government will give due
representation to the two Houses of
Parliament that represent public opi-
nion in the country and will not pack
it only by officials who are to adjust
their views according to the views of
the Minister or the principa] Minister
that holds sway in the Cabinet.

A very important point has been
raised about the left-hand system of
driving in India. If this country is to
really change the mode of driving and
fall in line with what is the practice
all over the country, a beginning has
to be made early and the earlier the
better, otherwise it is going to involve
us in g lot of expenditure. There is
a mention also of the law of hire-
purchase. Free enterprise progresses
with a little freedom and if thogse
countries where hire-purchase is al-
lowed on a large scale have progres-
sed, if industry has progressed faster

in those countries, perhaps such &
system is useful. 1 do not say that
there may not be any safeguards.

Safeguards are necessary.

There is a reference to garage
equipment but I would say even be-
fore garage squipment a very neces-
sary thing is good roads that we lack
very much in this country, The pro-
gress of the automobile industry will
be retarded if we do not have good
roads. The use and maintenance of
an automobile becomes more expen-
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sive if there is lack of good roads. I
would draw the attention to the con-
dition or roads in a very small coun-
try at the foot of this big continent,
Ceylon. Look at the roads there and
look at what we call roads in this
country. Thank you.

Serr SURESH J. DESAI (Gujarat):
Madam before I offer my remarks on
the Report of the Development Coun~
eail, I weuld like to say that this Re-
port is rather an old one for the year
ended on 31st March 1962 and the
conditions have much changed during
Ahe last 14 years since the Regort was
submitted. Especially after the emer-
gency, the conditions in the automo-
bile industry have changed to a very
tonsiderable extent but still, this be-
ing the first Report of this Develop-
ment Council, we have to give suffi-
oient importance because the problems
wnderlying the industry still continue
o a great extent to be the same,

[THE DEPUTY CHAIRMAN in the Chair]

This Development Council consists
of people who are interested in the
automobile industry and ancillary
industries and the distributors and
eonsumers and one illustrious Member
of this House is also a Member of this
Council, who spoke on this matter just
now. So, this is not a standing com-
mittee but an advisory committee of
a sort and the work which the Council
has done during the short period of
one year is quite commendable and I
am very happy to note that the Coun-
cil has really done good work in this
period of one year. They met three
times and they appointed various sub-
committees also. The sub-committees
are also very useful sub-committees,
for instance, there is a sub-committee
on “Study of the Cost of different
vehicles and makes under production
indigenously”. There is a sub-com-
mittee on ‘Standardisation and Asses-
sing of Demand of Raw materials”
which also met and there is =a
third committee which met once
and it is the sub-committee on ‘Col-
lection of Statistics on Import, Pro-
duction, etc. of the different automo-
bile components both im the organised

k

(21 NOV. 19863 ]

Automobile Ancillaries 52
& Transport Vehicle Industries

and small scale sectors’. Two sub-
commitiees did not meet but the
Council appointed another sub-com-
mittee to study the ‘Preliminary Re-
port on Transport Policy and Co-ordi-
nation’. That sub-committee met three
times.

On the whole, this Council has done
very useful work and the recommens
dations also seem to be very reason-
able and very sound ones. I would
refer particularly to the flrst sub-
committee on ‘Study of the Cost of
different vehicles and makes under
nraduction.  indigenaqusly’. That is
about the price of the vehicles manu-~
factured in the country. I would sub-
mit Madam, that much ighorant com-
ment is going round the country about
the price of cars manufactured in this
country. First of all the prices are
fixed by the Government after proper
cost accounting. Every pie is account-
ed for, every item is taken into con-
sideration and then after due cost ac-
counting, the costs are fixed by the
Government. There are not the prices
of the manufacturers but these are
the prices fixed by the Government
for each vehicle, whether it is “Am-
bassador” car or “Fiat” or “Standard
and these prices have to be adhered to.

Secondly 70 per cent, of the mate-
rials and components are obtained by
the manufacturers from the country
from other dealers, whether they are
tyres or radiators or other compon-
ents. The prices of these components
and materials are not regulated. These
radiator dealers are free to sell the
radiators at whatever price they like.
So the prices of these components and
of these materials are not regulated
and the manufacturers have to pay
whatever price is asked for. Cer-
tainly they go to increase the cost of

the manufactured article. This ques-
tion is very often posed: Qur
“Ambassador” cars cost so much,

whereas the “Morris” or “Austin” cars
manufactured in England cost so much
less., Or they say that “Fiat” cars
manufactured in India cost so much
whereas those made in Italy cost much
less. This T submit is an absolutely
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ignorant question or comment. First
ot all, the total production of the auto-
mobile industry in India, the total
number of automobiles made in India
is only about 11,000. “Ambassador”
ears, about 7,000 “Fiat” cars and about
4,000 or 5,000 “Standard” cars. Itis
not correct to compare these figures
Wwith half million “Fiats"” made in Italy
or an equal number of “Austins” or
“Morris” cars made by the British
motor car manufacturers in England.

My hon. friend, Shri Dahyabhai
Patel mentioned something about this
matter, I will extend this point. Two
Oxford professors have gone into the
development of the British automo-
bile industry and they have written a
book on the automobile industry there,
It is available in the Parliament Lijb-
rary upstairs. These t{wo professors
have pointed out that if you increase
the production from 10,000 to one
lakh, there will be a saving of 30
per cent. in the cost. When you in-
crease the production from 1 lakh to
half a million, there will be a further
having in the cost of 159 and so on it
‘goes increasing. But beyond 1 million
the saving in cost tapers down. That
is the economics of the automobile in-
dustry. So when we manufacture
-about 20,000 cars how can you com-
pare the cost of our cars with the cost
of cars in other countries where they
make half a million cars?

To give you an illustration, the
“Ford” people had got a factory in
Detroit in America. From their Dagen-
-han factory in England, they could not
-compete with the “Renault” cars in
-Paris, but from their Detroit factory
in America they could compete with
the “Renault” cars and sell their
cars which were of the same model
in Paris, Why was that? In Detroit,
they were manufacturing half a mil-
lion cars whereas in England only
40,000 cars were made in 5 year. So
the whole economics of the industry
is like that. 'The larger the produc-
tion the greater is the saving in the
cost. These factors are not often
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borne in mind. Moreover, in the case
of the British industry and also of
the American industry, they have all
their ancillary industries and all the
raw materials available to them at
home. They have the alloy steel, the
special steel and all the raw materials |
and go on, they have at home and
they do not have to import them from
any other country. But we have to
import them, And we have also te
pay whatever prices are asked for by
the ancillary industries. These prices
are high because our ancillary indus-
tries are not yet developed. The
whole industry is, i I may say 84,
rather immature and that is why the
prices go high. The Government also
fixes the price after proper cost ac-
counting. It is not as if the price is
fixed by the manufacturers. But on
the whole question of the price of
manufactured articles in this country
$o many ignorant comments are made.
One feels that people do not know
anything about these things and so
they make rather amateurish com-
ments, So when they ask: Why
should a “Morris” car cost so less?
1 fee] it is rather an infantile com~
ment. The whole economics of the
automobile industry should be studi-
ed before offering any comments om
the prices of cars, That is what I
have to humbly submit.

Now, let me say a word about the
development of the ancillary jindus-
tries. It is a good thing that the
Councils had gone very deeply into
this question and they have made
four good suggestions. They have
stated it in the Report:

“A member, who has been close~
ly assoclated with the ancillary in-
dustry has been requested to pre-
pare a note on those ancillary items
where production is sufficient both
in quality and quantity so that after
due consideration, the Council
could recommend to the Govern-
ment to ban import of such ifems.”

1 hope this member has by now sub-
mitted his report.
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The second recommendation 1#:

*That the Established Quota for
mmport of spares for older models of
vehicles be reduceg gradually and
the users of such vehicles be made
to obtain their requirements for
such spares from Jocal sources”

Th .s also a very commendable re-
cormmendation Then they have made
the third and fourth recommendations
bu. . will not read them for they are
au wnere 1n this Report They are also
very commendabie recommendations
and as I said 1t 1s good that the Coun-
cl] has gone so deeply into the gues-
ton of ancillary industiies

In England and America these an-
ci'lary industries have developed and
the big car manufacturers are able to
depend to a large extent on those an-
cillary industries But our ancillary
industrieg have not yet developed in
our country They have to be deve-
loped and put on a proper footing and
only after this 1s done, can the piices
of cars be regulated and the quality
of the cars a'so be regulated properly
Very often complaints are made about
the quality of the cars made here.
But 1t should be remembered that 1t
15 an mmmature industry yet, depend-
mg on so many factors, dependant on
our ancillary industries which are
still more mmmature So the quality
of our cars cannot be compared with
the quality of cars made in America
where the automobile industrv is of
75 years standing or in England where
a so 1t 18 of equally long standing We
cannot cdmpare the qualty of out
cars with those cars where they manu-
facture mlhions

Next, I refer to the setting up of
the special sub-committee to study the
‘Preliminary Report’ of the Commait-
tee on Transport Policy and Co-ordi-
nation—(The Neogy  Committee)
They have made some very good
comments or recommendations One
1s that

750 RSD —86. l

{21 NOV

1963 1 Automobile Ancilluries
& Transport Vehicle Industries

“The level of taxation on Commer-
cial Vehteles 1in India 15 the highest
in the world ”
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Another 1g that

“Excessive taxation 1s an 1mmhibi-
tory agent to adequate progress, ex-

pansion and development of &he
Reoad Transport Industry”
And the third one 1s that
“Economic and efficient Road

Transport 1s one of the yardsticks of
a Nation’s progress and develop-
ment »”

The Report also says that

“Bven after expansion of the
Railways a gap of 15 mullion tons
would be left to be carried by other
agenciles ”

That will be the gap at the end of our
Third Five Year Plan And this a
gigantic problem and certainly road
transport must play 1ts own part 'n
1ts solution For that our road trans-
port must be developed and commer-
cial vehicles should ply more and
more and carry more and more goods
for the country 1 would also point
out that the rates of taxation vary
from State to State In all the States
the taxation 1s high and in certain
States 1t 1s exceptionally high and i
certain others 1t 1s moderately mmgh

The rates vary from State to State
This 1s one difficulty
Another difficulty faced by these

vehicles 1s due to the conditions for
the plying of inter-State commercial
vehicles Commercial vehicles can-
not ply from one State to another
State because so many restrictions
come 1n the way and this ggain comes
in the way of the inter-State carriage
of goods by the commercial vehicles
Unless these restrictions are removed,
this carriage of goods by commercial
vehicles cannot be developed But
when developed so much burden
would be lessened from our Railways.
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Besides this, there i3 the restrictive
policy on the issue of permits for the
plying of commercial vehicles from
Stale to State and this also, I hone
this Committee will consider.

Lastly, I will refer to the recom-
méndafion of the sub-committee for
the formation of a Central body an
the lines of the Inter-State Commerce

Commission of the United States of
America. This is what the Report
says: -

“The Council felt that this mat-
ter could be more fruitfully pursued
by the industry either with the
aegis of the Transport Ministry or
the Planning Commission”,

This is a very useful suggestion angd
1 hope that the hon Minister will en-
lighten us as to the steps the Govern-
ment propose to take in this direction.

The Development Council has fur.
ther given a list of 135 items of an-
cillary industry which could be taken
up by our small manufacturers, andg
also a list of 46 items which could be
taken up by the Vehicle manufactur-
ers. These are very useful lists ang
the Couneil ghould be congratulateq
for making out these lists, because
these indicate to the smaller manu.
facturers the lineg on which they can
manufacture the ancillary  products
which can then be more useful to the
bigger vehicle manufacturers as well,

With these words, Madam, I com-
pliment the Development Council for
t  s20d work they have done, and [
hope that in their second report which
will now be submitted—another year
has already passed—we will see that
they have done still more useful work
and that further progress has been
made. Thank you, Madam.

BHUPESH GUPTA (West
Bengal): Madam Deputy Chajrman,
I am afraid I cannot join in this
chorus of praise for the Development
Council. The reason is obvious. Be-
cause this Council is a packed body,

SHRI
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whose main job is to justify the pre-
sent state of affairg in the automobile
industry and to render whatever as-
sistance it can in order to pamper it.
The responsibility for this in the final
analysig lies with the Government’s
policy in regard to the development
ond expansion of our automobile in-
dustry. In the first place, T should
like to point out here that this Coun-
cil has come to the conclusion, obe-
diently naturally, that there should
be no project of the people’s car in
the public sector and this is what the
Council says in its Report:

“At this meeting the Council als¢r
discussed the expansion programme
of the automobile indusiry vis-a-vis
the production programme of the
economy car in the public sector
during the Third Plan, It felt that
the introduction of a small car
would adversely affect the existing
manufacturers and it would serve
better if the existing manufactur-
ers were allowed to expand them-
selves to 'a reasonable extent to
compete themselves in the marke!”

This is exactly what Messrs. Birla
Brothers and others of that kind have
been preaching all these years. When
the question of the people’s car ceme
up, following the offer from a French
firm, these industrialists or  rather
Birla Brothers and so on came out
with the suggestion that g5 far as the
people’s car or the small car or cheap
cer—whratever it was called—was
concerned, first of all, there was no
need to undertake this project and
secondly, if and when it was to be
undertaken that should be left to the
private sector, that is to say, in their
hands. Now, we find this highly
praised by Mr. Dahyabhai Pate]l of
the Swatantra Party and by my es-
teemed friend from the Congress
Party, coming out with their first sup-
port. They say almost verbatim the
same thing.

Therefore, that explains the outlook
of this particular Council. What can
you expect from a Council of this
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kind? But then we must blame the
Governmeny to begin with because
here we are mui: conceined with the
Government 1 think 1t 1s cne of the
greatest scandals that we have had
when the scheme or rather project
for the manufacture of a small car was
given up, due to the pressure of the
vested interests in the automobile in-
dustry

Today there are three concerns
which monopolise between themselves
the entire car production m the coun-
try, motor vehicles, trucks and so on
Up till now we do not know why 1t
was done, why this pioject as glven
up, except that we weie told that
since the Plin was in difficulty certain
raw mater als would not be available,
or that Government should not gb in
for certain additional exvenditure and
for that reason the project would not
be accepted Well I do not know to
what extent the abandonment of this
project has helped the Third Five Year

Plan It does not seem to be very
riich out of the wood and I doubt,
when the Government said such
things 1f they really meant 1t Ac-

tua ly this was a lame excuse
was given We 1n this House, time
and agamn 1nvited the attention of
Par 1ament and the country that there
were behind the scene moves on the
part of Bu as and other concerns 1n
order to have the people’s car scheme
sabotaged and shelved Ultimately it
came true Actually the job was done
ever before Mr Subramaniam came
into his Ministrv. When he came he
just ce'ebrated the successful opera-
tion of Messrs Birla Brothers That
1s a’l He made the formal annource-
ment that the scheme had been given
up I think here of course Mr
Dahyabha: Patel would totally dis-
agree with us because somehow or
other he thinks that the present
arrangement 1s the best one

that

Surr DAHYABHAI V PATEL No

Ser1 BHUPESH GUPTA The pri-
vite sector arrangement 1s good and
the small car business in the public
secto~ should be given up The pub-

[
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lic sector has become Mr Patel’s might-
mare I do not know why
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Surr LOKANATH MISRA (Orissa)
The private sector 1s your nightmare

Ser1 BHUPESH GUPTA I do not
hknow why 1 think we should have
reformulated our automoblie manea-
tacturing policy and this should have
been done along the fol'owing lines
As far as cars are concerned, we
should have put emphasis on small
cars being manufactured, as far as
possible 1n the pub.ic sector Theie
should have been public sector enter-
prises to turn out small cars Here
two princip es are involved One 1s
cutting the consumption or restricting
the luxurious consumption on the part
of those who use cars that 1s to say,
we should have compel ed everyone,
inc uding Mr G D Birla, to drive in
the country in a small car He should
not be ailowed to manufacture big
cars or the one hand and on the other
he should not be allowed to 1mport
all such big cars from abroad Second-
ly, the manufacture of small cars
would have been a saving to our
country In the long run 1t would
have been a saving to our economy
Besides, these cars would have been
available {0 a larger section of the
people that 1s to say, would have been
brought within the reach of a wider
range of users of motor cars and so
on Today there is nothing of this
sort We see that we are more or less
strk ng to the old wpolicy that
was formulated when we did not have
a rlear perspective as to how we
shou'd set about the development and
expansion of this particu’ar mdustrv
Neither we had a clear sorial obijec-
tive nor we had a proper understand-
g of the relation of this industry to
the other aspects of our economv

As far ag trucks and other commer-
c1al vehicles are concerned we could
have left these to be manufactured by
Hindustan Motors and other concerns—
nnt +hat the puhli <ector should not
h'—!ve' undertaken 1t but T think that
with a little change or expansion of
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the existing plants 1t 1s possible to
manufacture these i1n larger numbers
or shall we say, we can have a larger
turnout of commercial vehicles That
1s how the matter should have been
arranged and I do not know why this
was not done
L ]

Now, coming to the Three Musketeers
0! the automobile 1industry who con-
trol the industry as a whole and to
whom the Govesnment 1s so beauti-
tully obedient, T should like to say
they are making enormous profits It
1g pointless to tell us that the price 1s
fixed by the Government Of course,
the price 1s fixed by the Government
formally, just as the Government al-
lows them to function and retain their
monopolistic grip over this industry
But we have reasons to believe from
the union sources and others who
have some knowledge of the matter
that the prices are exorbitantly fixed
Now as far as the books are concern-
ed, 1t 15 posible for them to manipu-
late Books of accounts in order to get
the Government to accept their figures
and not the figures which ghould
have been otherwise acceptable 1if
this industry were 1in the public sec-
tor

Therefore, what 1s needed today 1s
a searching enquiry into the cost struc-
ture of these three concerns, notably
Hindustan Motors and we should
associate not industrialists but others,
trade union representatives economi-
1sts and other experts If necessary
experts should be brought from
countries where you do not have capi-
ta'ists in order to see whether the
present cost structure 1s right This
15 very verv ymportant If you ask
me how do vyou say that [ am not
in a position to give facts and figures
It requires technical knowledge,
technical study and technical evalua-
tion But it 1s common knowledge
todav that the prices are fixed verv
high Not onlv that Recentlv Hin-
dustan Motors have been ven a
nrice t1se That 1s also another com-
plaint on our part Therefore I
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think that in this respect they are
made to make some extra  profits
Now, if the monopoly 1s in  thewr
hands, the Government cannot but
plead helplessness 1in the matter Sup-
pose today we say that the prices are
to be brought down Three of these
gentlemen combined, three of these
concerns combined would come with
the suggestion, “No we will not ac-
cept 1t, we shall stop production” The
Government will have to submit to
them unless of course you have the
policy of nationalisation in this mat-
ter, unless you take over the indus-
tries under the Industries Develop-
ment Act or some other suitable mea-
sure Government will have to obey
them This 1s how they view at least
this matter Therefore, the price 1s
the dictated price This 1s what I say
Dictated price does not cease to be
dictated price simply because Govern-
ment 1s made to put its seal or stamp
on 1t

Madam Deputy Chairman, then we
find that many new Hindustan “Am-
bassador” cars are found to be bad
Very fresh, new cars are sometimes
not found to be 1n good condition
Our information 1s that proper trial
1s not given before they are sold in
the market It appears that among
the same batch of cars that 1s turned
out from the assembly lLines some
aie good and some are bad If there
15 a kind of mass production that 1s
taking place, why should 1t be so
that in the same batch of cars some
are good and some bad? What 1s the
mystery behind it has not yet been
discovered and 1t hags to be found

out Generaliy, we find 1n letters
from various users of Hindustan
‘Ambassador” cars and other cars

that these cars give them a lot of
trouble 1mmediately after they have
been bought 1T do not know whether
Government are receiving such
things At least 1n one or two cases
the matter was i1eferred to the Min-
istry and I should like to know whe-
ther an nvestigation was made and
what steps Governmesnt have taken
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Here I may inform this House that
4 number ot skilled workers have
seft the Hind Motors We should like
to know the reason why they have
{eft On the one hand we talk about
the quality of the car, and bemoan
the fact that we started late i1n the
day and therefore we suffer from a
lag 1n the matter compared to other
countrlés. On the other hand we al-
low the skilled workers to leave The
industrial labour relations are such
that sometimes the skilled workers are
forced to leave the Hindi Motors I
should like to know about the man-
agement there in the Hind Motors, be-
cause 1t 15 run more or less with the
same outlook and in the same spirit
as some of the American concerns are

run But we are not given to that
way of arranging our 1ndustrial
affars.

Now, with i1egard to the other as-
pect, 46 1tems which are to be an-
cillary 1tems, they are to be manu-
factured by the vehicle manufa¢tur-
ers This again 1s spreading the ten-
tac'es of monopoly I should have
thought that here there would be
scope for others to come in and the
operationg of the monopolists would
be restricted to the maximum possible
extent; that ig to say, the car manu-
facturers should not be made tp go
1nto this ancillary industry as far as
possible and the matter should be
left to others so that gmall-scale 1n-
dustries can develop and new people
can get a chance even if you have the
private sector industry as it is today

in the automobile line T do not
know why this arrangement has peen
made F
With regard to production, that
agamn 1s not very satisfactory Huge
quantities of foreign exchange are

cqnetioned by the Government under
the Third Five Year Plan We should
h-ve liked to know how this foreign
exchonge has been utilised, ard mn
the report Government should have
told us how this can be related to the

’

[21 NOV 1.3 ]

|

Automobile Ancdiumes 254
& [ransport Vehicle inaustres

advance mn manufacture and produe-
tion We have reasons to believe
that this foreign exchange which 1s
sanctioned, Rs. 35 crores or so, under
the Third Plan for the automebile
industry 1s not always properly uti-
lised, and sometimes even misuse of
such foreign exchange allocations
does take place What percentage of
the car today 1s indigenous and how
much of 1t i1s foreign 1s not yet clear-
ly defined How long shall we take
to be nearly self-sufficient 1n  the
matter of production of cars or auto-
mobiles 1n our country? 1 think the
mmport bill 1s a3 heavy one and we are
dependent much on imports There-
fore, 1t 1s essential to )ay stress on
the development of ancillary indus-
tries within our own country and
give the necessary backing to those
who may come up In starting such
industries—assuming that Govern-
ment will not start a public sector
here—and then to see that the indi-
genous element 1n the car goes on
rapidly increasing, so that within a
very short time we can say that the
car manufactured 1s one hundred per
cent Indian, the components are

nne
hundred per cent Indian Here again
we do not have a clear picture It

seems the progress in this matter has
been extremely slow, and so long as
this monopoly remains, I am afraid
thev will be in a position to lead the
Government bv the nose. and thev
have been doing it Therefore the
mam question that arises is one of
policy

Now, 1t 1s an interesting study vou
have got here It is by no means a
comprehensive or exhaustive study,
but 1t has come to this conclusion:

“The Development Council en-
dorses the views expressed above

The Council was also not very
sure whether 1t would be possible
to produce the ecar at costs worked
out by the Committee and even if
the cost worked out at Rs 7,000 ex-
factory wag accepted ac feasible to
this had to be added the Sales Tax,
Excise Duty Insurance etc  when
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the car wou.d no longer be an eco-
nomy car It recommended that
the Council be given an opportu-
nity to discuss the Pandey Com-
mittee’s Report and make 1ecom-
mendations thereon before a final
decision 1s taken by the Govern-
Jment”

Tney want the Paudey Committee re-
port to be p.aced 1n their hands so
tnat they can polemize against it and
say how wrong it 15 They do not
accept even theoretically from what-
cver has been said by the experts
gomg into the subject that the car
prices can be reduced in the country
or brought within the reach of the
middle class people Thev do not ac-
cept 1t In fact this amounts to a
categorical acceptance of the Birla
thesis that the car price which has
been fixed today i1s the minimum that
one can think of and that the price
can never be reduced in India Are
we to submit to such an assessment
or to such prospects in th automobile
mdustry? Are we to accept this kind
of argument that no car can be pro-
duced at a price which 1s less than
the price at which either the Hin-
dustan “Ambassadors” or other makes
are manufactured by the present
industrialists? We do not accept 1t
This Committee which was appoint-
ed to go into the question of the
small car or people’s car as 1t was
called pomnted out that 1t was quite
feasible with assistance and techni-
cal know-how and 1initial equipment
from France, to produce cars at a
much cheaper cost It was done 1t
was proven it wag gone through bv
the Defence Ministry, by this Minis-
try and by others and all agreed
that it was a feasible proposition No-
bodv at that time challenged that the
costing which was shown in the re-
norts with regard to the people’s car
was an underestimation Nobody said

it  This recommendation wag
4 pwm. retjected on the ground thrt we

should not 1 vest foreign ex-

change for lirtng a publ  <ec-
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tor undettaking tor an industry of
this kind Today ¢ find that this
Development Councii comes to the
conclusion, without even studying the
Pande Committee’s Report, that the
cost of production cannot be reduced
What can I say with regard to a Re-
port given by the so-called Deve'op-
ment Council” 1 know that Shri
Dahyabhai Patel 15 there He 15 a
ve'y dynamic person (Interruption)
You are there

Siurt DAHYABHAI V PATEL I
wag there for a shoit time

Surr BHUPESH GUPTA I am glad
that with vour i1deas you were there
for a short time

Surt DAHYABHAI V PATEL
Quite effective

SHrR1 BHUPESH GUPTA 1 should
like you to be there with  better

1deag for a long time

Here 1 went through tne list  of
these gentlemen who adorn this
flamboyant Development Council
Who are they” They are all men of
big business except one o1 two (In-
terruption) But the Hindi Motor
Umon 1s not represented theie And
some officers are there Seeing the
list of these people who are in this
Deve'opment Council am 1 to under-
stand from these gentlemen of hig
industries that someth'ng more
something better, would come out
easily? I would never expect 1t
Therefore, the very formation of this
Counci] with such people sealed the
fate of what should have come from
an 1nstitution or a body of this kind
Now, I do not see as to why all these
industria’ people should be taken
there

Tar DEPUTY CHAIRMAN M1
(Guota there are three more Members
to speak

Sarnr BHUPESH GUPTA  There
fore, I say that there are some peo-
ple who are not connected with the
industry in & very intimate manner,
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although they have some touch with | mumiy and allow the people to take

1t But this Council 1s dominated by
the representatives of big business
And no wonder our friend, Shn
Subramaniam while he was writing
a thesis about socialism said  that
Marxism had become outdated and
included 1t 1n the nmitial draft state-
ment ‘ |

Sisrr C SUBRAMANIAM I still
hold to that view and it 1s not only
my view but 1t 1s the view of all Con-
gressmen

Surt BHUPESH GUPTA 1 see
That 15 the view? But the trouble
i« that your original draft underwent
changes and these words Marxism
had become outdated” were deleted by
Coengressmen not by Communists
Again, the Congressmen deleted them
Therefore I do not know, between
addition and deletion, where we stand
But certainly the resolution does not
contain the 1mitial formulation thart you
did This 1s only by the way I only
say this thing ‘

Surt M RUTHNASWAMY (Mad-

ras) Do Communists still believe In
Marxism?
Surt BHUPESH GUPTA Well],

that answer, Madam Deputy Chair-
man, I shall ask when the Swatantra
Party begins to know how to spell
Marxism Therefore 1 say that here
your Committee 1s predominantly con-
stituted of big business Yet sou have
a certain broad perspective and objec-
tive I think thig outlook should be
implemented 1n everv single policy
If you at all talk about socitalism—
whatever you mean by 1t have your
own meamng—i1f you at all talk about
people, then you should really go in for
your automobi e 1ndustry, manufac-
turing cars anda so on which would
be available to the people and which
would be brought within the reach of
larger sections of people, which will
weaken the monopolistic sector and
enable the State sector to grow 1mn
such an industry It 1s thera that you
can mop up the savings of the com-
|

advantage of the public sector and

raise their gtandard of living

Madam Deputy Chairman, all [ ¢
say 1s, I have not the shightest faith'in
this kind of Development Council
whuch has produced a command per-
wormance and which has not gone an
10ta beyond what Mr G D Bir'a has
said on the subject If you read the
reports of the directors of the Hindu-
stan Motors or of other motor compa-
nmes you will find that the theme 1s
es.entially the same Maybe there 1s
some change 1  wording here and
there

Theiefore, I say, what 1s the use of
la king about socialism and other
things when you have such bodies
with such people who have little faith
1n what you preach outside and who
are also closely connected with big
business? What 1s the use of ta'king
about industrialisation with a socia-
histic and democratic outlook when you
sabotage the scheme for public sector
which would have yielded you profit
and revenue on the one hand and
given the country a cheap motor,
available to a larger section of the
people? Therefore, I am disappointed
by the Report, and I shall continue to
be disappointed so long a5 the policy
of the Government remamns what 1t
1s and 15 not radically altered

Tue DEPUTY CHAIRMAN Mr
Arora With you, there are three
Memberg to speak

Surt ARJUN ARORA (Uttar Pra-
desh) Madam, I will not take more
time than other Members have done

SRI RAMA REDDY
That means half an hour

Swrr N
(Mvsore)

Sart ARJUN ARORA  There 15 2
great dea' of truth in the criticism
that this Development Council, this
particular one, 15 loaded with indus-
trialists

Suri AKBAR ALI KHAN  But

Shr1 Dahyabha: Patel says that they
are the only experts
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Surt ARJUN ARORA  Fifteen of
them are described frankly ag indus-
trialists and ten as those having tech-
nical knowiedge of the industry The
queer fact 1s that apart from the
two or three Government servants,
these are either employed by the
motor car manufacturers or they are
the agents or distributors of them
I'hen we have four persons represent-
ing the interests of the consumers
One of them 1s, of course, a distin-
guished Member of this House So,
the consumer who has to pay incres-
ingly higher rates every year 1s very
much unrepresented or under-repre-
sented on this Development Council.
Labour, whose co-operation 1s neces-
sary for the development of any indus-
try, has only one representative on
the Council He represents not any
all-Indiag organisation but an auto-
mobile employees’ union of Bombay.
So, the truth 1s that this Council 1s
loaded with 1ndustrialists or with
those who think like them That 1s
why thig Development Courcil did
not apply 1ts mind to the rising prices
of automobiles 1n this country

An hon Member of this Hou ~ a
litt e while back mentioned the fact
of costing Now, I am a little famihar
with costing and cost accountancy as
practised in this country The poor
cost accountant has been reduced to a
calculating machine by 1ndustry, 1n
this country He does not have the
right or the privilege to point out
which aspect of expenditure 1s wrong,
inflated or unnecessary He 15 to
calculate the cost of the various i1tems
on figures supplied by the manufac-
turers The Government itself, I am
told, some time back went into the
cost structure of this industry The
details of that have not been available
to this House or the country and I do
not know whether the cost accoun-
tants appointed by the Crvernment
to go into the cost structure of auvto-
mobiles in this country were indepen-
dent veov’e were p-=ople whnse mte-
gritv could not be doubted or whether
they were people who 1n  another
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capacity and at another time were
engaged by the industry itself Unless
that 1s known I am afraid 1t 1s cor-
rect to say that cost accountants in
this country are bewmg reduced to
calculating machines by the industry
The hon Member of this House, who
happens to be a member or happened
to be a member of the Development
Council, was today complaining agamnst
the high rate of taxation as a part of
his general vendetta against control-
led economy.

Suri DAHYABHAI V  PATEL
Madam, I am being misrepresented
I was pomnting out one of the recom-
mendatyons of that Committee, one
of the observations of that Committee
If he reads 1t he will find 1t

SHrRT ARJUN ARORA  That Com-
mittee was not expected to go into the
taxation structure of the country—
that 1s a taxation structure which has
been evolved with the sanction of
Parliament—and 1if as the hon Mr
Dahyabhair Pate! says this Develop-
ment Counc 1

(Interruptions)
I am not yielding

Surt DAHYABHAI V PATEL It
15 1n clause (111) on page 6 of the Re-
port, that the taxation on commercial
vehicles 1n India 1s the highest in the
world That 15 very plain knowledge
That 1s what 15 stated in the Report
of the Committee

Surl ARJUN ARORA Now 1f this
Development Council went into the
taxation structure of the country 1t
went beyond 1ts purview, and I am
0ot at all surprised, because 25 of
1t 31 members are directly connect-
ed with the industry and of the 6
directly unconnected with the indus-
tiy one happens to be Mr Dahyabhai
Patel whose prejudices 1n the mat-
ter of private sector and public sec-
v are very we'l known

St DAHYABHAI V
Telt ug what 15 vours
also prejudiced?

PATEL
Are you not



771 Report of Development

Ceuncil for Automobiles,
St.rt ARJUN ARORA. Those who
g.umble against taxation and con-

..0!led economy in this country should
realise one thing, that 1t 1s controlled
eccnomy 1n this coumtry

~arr DAHYABHAI V  PATEL
Why don’t you hold the mirror n front
of your face?

SHrl ARJUN ARORA It 1s the
controlled economy in this country
that gives the protection to the aufo-
mobile 1ndustry to thrive and make
p.cfits Now, 1f the protective tarils
are withdrawn, 1f import of cars 18
aliowed, if instead of controlled eco-
nomy we also have flee economy at
our ports, then the automobile indus-
iry run by Birlas, Premier Autoro-

es and others—even  Tatas—will
disappear in no time So these in-
dustries have thrived, have made
profits, made more than legitimate
and reasonable profits because of cpn-
trolled economy, and my grouse 18
that the Government gives them pfro-
tection and does not ask them to re-
duce the prices Whern the present
Finance Mimister was not the Finahce
Minister he said something about
automobile prices and scooter prites,
and I and many other Congressmen in
+he country felt that here was a Min-
1ster who wag gomng to deal properly
with the automobile 1ndustry ut
more than a year has elapsed and
nothing has been done The fact re-
mains that imperted cars of the same
<ize and the same horse power as are
manufactured in this country are
much more cheap, much more dur-
ahle and much more efficient

Suri BAIRAGI DWIBEDY (Orissa)
Much cheaper

Surr ARJUN ARORA Chr apel
first, cheaper, durable and eﬂ‘icﬁent
Now, 1n spite of this Development

Chunerl and 1n spite of an 1llustrious
Member of this House being a mem-
her of this Development Counci' for
~ome time the prices continue to
r1se The defenders of the private sec-
tor say that prices are high because

£
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the number of cars produced in this
countiy 1s limited But 1t 1s a queer
fact that the same manufacturers,
when they were producing a lesser
number of cars ten or twelve years
back, were selling them cheaper
Anothei queer fact 1s, just as the fore-
ign-made components of the cars have
been dechining, the prices have been
rising almost 1n the same proportion
Well that 1> something alarming and
that 15 something which does not de
any credit to the industry or to the
Development Council concerned with
automobile and ancillary 1industries
Priceg of the cars produced in the
country have been 1increasing, still
the prices have been rising, and I
personally feel Madam that the mio-
take was done when the Government
licenzed more than one type of car
Why should this country, which can-
not produce cars in  millions, and
which has necessarily got to confine
itself, 1n the year 1963, to the produc-
tion of a few thousanq cars, why
should this country have three or four
types of cars and three or four types
of trucks?

Surt C D PANDE Mr Bhupesh

Gupta does not like monopoly and
S0

SHrt ARJUN ARORA Mr Bhupesh

does, not like monopoly, you probably
do

Surt C D PANDE
'tke monopoly

No, I do not

Surr ARJUN ARORA You do not
like monopoly and that 1s very good,
then jou and I agree and Mr Bhupesh
Gupta should not matter

Surr BHUPESH GUPTA It would
be a dangerous thing 1f you and Mr
Pande agree

Surr ARJUN ARORA In this coun-
try, when we can produce only a few
f1 2asa1d cais and not 2 few million
car> why should we go 1n for vari-
oLt trpes? The msstake, as I submit-
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ted, Madam, wa, made when a num- |
ber of people were given the privilege,
the proud privilege, of becoming car- ’
producers and fleecers of the consu-
mers’ money Even today it 15 not |
late; a harmony between the views i
of the hon Mr C D Pande and the |
oshon Mr Bhupesh Gupta should be |
found Al] the plants of the three or
four car-manufacturers should be
taken over by the Government and the
Government should produce one type l
[
|

of car In thig country we cannot
afford the luxury of a “Fiat”, g
“Standard” and a “Hindustan™ We

should have only one type of car I
am not enthusiastic about the sma]l]
car I do not know what wil] happen
to our narrow roads if and when they
are dotted with a number of small
cars I am an enthusiast of gn efi-
cient bus serv ce, which 1s lacking 1n
the country, which 1s lacking even 1n
this capital city I am in touch with
the students, both boys and girls, 1n
this city, and I find that, on an aver-
age, each student i1n this city has to

spend two hourg either waiting for a !
bus or standing in a bus before he or
she can go to the college or come
back home from the college Even

this capital city does not have an
efficient bus service
Sart LOKANATH MISRA It s

because of nationalisation

Surt ARJUN ARORA:" It 1s because
there 15 very httle nationalisation

Sur: LOKANATH MISRA No, no

Surt ARJUN ARORA Also we have
a number of truck-manufacturers
Now why can’t the capital resources
of alj of them be pooled together and
this country have one type of car one
type of truck, one type of scooter”
That alone will enable us to increase
p.oduction and cut down prices Now,
this Development Council has not
applied its mind to these problems,
aug I an. therefore sorry tnat I can-
pot axree with the hon Mr Suresh
De.ai w1 praising the Development
Council. The Development Counci]
bar engaged itself in a consideration |
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of nrelevant th.ngs, like the law of
hire-purchase, they are very enthusia.-
tic about 1t The law of h re purchase
IS necessary in an economy where we
have more productior than purchas-
ing power We in thig country do not
have much per capita ncome, >am~-
how the national wealth 15 so 1ll-dis-
tributed that on the one hand we
have Dr Ram Manohar Lohia com-
plaining about three annas per capita
imcome, and on the other hand there
1s such a long queue for “Fiat” cars
that people in Delhi and Bompay are
told that they can book their cars for
their minor sons They are told that

it may take six or seven years for
them to get a car
Surr BHUPESH GUPTA But are

they taking into account the Kamara]
Plan?

SHR1 ARJUN ARORA So, in a wtua-
tion like this, when the people are
prepared to deposit REs 2,000 with
bankers, when the people are prepar-
ed to produce bank guarantees, when
the people are going in [or exiremely
undesirable type of blackmarketing in
cars, for the Development Council to
devote public time and public monev
In considermg the desirability of hav-
g a law of hire-purchase was a sheer
waste of time and energy

Madam_ I hope the hon Mumnster
who has shown tremendous courage
and 1magmation in the matter of
Bokaro, who has shown our American
benefactors, the so-calleq benefactors,
their place in the steel industry in
this country, will al'so show some
courage and mmagination in the matter
of automobiie industry in this coun-
try He may have scrapped the peo-
ple’s car He may not have gone in
for a fourh ivpe of car, a smaller car
or a bigger car, does not matter But
it ig 1mcumbent upon him to apply his
mind to the desirability of nationalis-
ing th~ three or four automobile plants
in the covatry so that a standard,
durable and effictent car of one t{ype
alone > m+de available in this coun-
try at reasonable prices, which 1 may
#ssure him off-hand, will be certain-
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ly much lower than the prices at
which the Birlag fleece tha consumers.

oft faaa R AavaArwt avcfear
(wer w3w) . SwwNTA WEEET, A
w7 mfsar agqr 399 AwEAfug s
F fawre & fad ofog a=rg of saa
faE ar aaT gy 1 &) seraAw 2w §
DISTHTATEA 3TEET FT QAT & & 9834
¥ & ac faw@vadar & wae fa a7
A7 9838 ¥ A= FrTEE ¥ ¥W
T FT KW AT A7 FEES g AV
AN & Avy fr qUY T 9V Az sEw
geer @ s fr oad g &
TATHT ¥ qRAWT AT TR FF 9T
fFg 39 aa7 F7 {afz0 aUF7 T I4FT
W g9 W T8 fear ) SR
7z A7 Fay % 7zrd o a9 & avg ot
5o aam & I W ag W IR
FW A fgar mar o AARar gife
¥ e & AR TG FH AN
gF wr W fer ¥ @Y %W
g & dm w3 ¥ wd sfw
AR AN G V-G B o B XK B A
TR ATH ZM E3HF A A T W
g1 & T \

7T WET IF FEF TIST FT JEAEN
2 AT AT Y N azd s B
oy Fafeni 45 617 9 19 AT
AT FALT T A | FA IR F
Efee e &Y area S Fog drnd
g 39% ofimHeA®T FHIL AFT AV
a7 7% W B AhFAIA § M7 I
F ursAm & g TS 97w AT
Mz #1 A% zew A faater Fem
a & g% faiw & waeg § @ A7
Al & Ary § HAY FY F7 207 ;AHAY
FCAT AEATE | AT A T Ag &
g A A T IJeqvEA VAT £ AT
g faldwr o oo &7 HEe &

!
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AETTS qgT SATAT § AT S9% A< |
AT WTT QIFF FEI FAE AT IqH
T oy Pz €Y ot 1 et | sATeT &Y
5 gvge, Y TIHE, © TVEC AT qo GIHT
T Z1 Al 97 ATAIT 2 qEAT § WA
3q folE & gER aE § ¢

“This means that if we aliminate
the incidence of taxes in either case,
the consumer price of the Hindus-
tan Ambassador is 38 per cent
higher than the consumer price in
the UK. of the Morris Oxford.”

TAAT YT 3= OHT F17 T FIRT
SET FY SArET g A7 feT o) gEe
faeer =mem woAY g #@v- F
T qqTE Y v @ fF FE T G
F9 Teaz § | A4 g IF % wfama F
A A fo 41 5 w1 wFSER S
WX 97 G ST F9E A"
fF = 9T @7 AT GHaT & | HOT TAT
A & 5 o w0e qrgd w1 A9 §
e & F7a F1A%TH & F1E2 gFISEIT
qgr 7 g 3rw 4 AT ION IS e &
1T THF! 9 qF §H A@d 787 AfHrE
FAAZ AT AT SIHFT §B AW 2T
qHAT AT AR AGAT AL

ZAR g0 9% qiE ®¥Er ar fooe
AT 7 AR ag M AT R wrEE &
oY AT & A 0 A7 arfEe gy w9
@ TE W7 I9HT e & g Ay fEew
AMA FT AYET &1 ARD AAT | qEA A
A&7 wrar fE gATT WEE fqAiw o
FCAT AT & AT FaT A AEAT
fir o w¥ET o7 FTor 6T o 99T
fopie Y e FAT § AY FoRT T HII
3 fx Iaar e 1 990 % 9wdEa
F& fRr | WA A FrEwHT wifaer
A & A W IHE W FOh 59

I
i
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[+t FamawaTe wedrerraraT Ffear]

% qAF, FOAT T T gE AR IEF
HTATY 9T A A q€ FLF FTH FLTF,
a8 i WO FH AL I, A€ AAA
¥ o A0€r a7 A8y & 1 say faw
agl gaarA  oaey Tear g fw o
37T g3 ¥ TW oqgem ¥ 3 39
A FT IFATT ATA § A A A7
IAF qFWT A AT FTH I FHAT A
feqia #1 gwrfoa Fgr a1 Fgar |
ERE AR ARERICE Rk G R R R
T GE 7 TAN FT AR AT AL T
(AT &1 W 97 91 #7 A A9 A4
U7 IW FAAT F & f74U, 99 o9
#7 & fay gar wraa 7 ow fqum o
ferar =X 7@ gar @ @ f 9WA
WY Sar fF e s i geEs
gEVET & AT F AW FAT | A A
aaaie wifed FF B9 & gay W
7 faaa g 5 w1 &7 #1 famio aga@
deghaatd & fad qRaeEEE g
s gafay «AET wravEE Jg o
g & 99 g, UF IeqUET FT AL
wE ITAEAT KT | HA ZATI TG FAEL
A A" F R F AT FTAT
AT & 0 freedft ¥ ®: & swvay 487 &
0 S AFT HR AR FAR FILAG
2 39% I FY ME FEAT AEAT &
AT TdT WAF A W@IHT § JUAT 2
fF £ 7% Wi 35T 13 § Ry Avafe
2 AT FSAHA & |

g FAT am @ % S ger mgr

97 WIRAT TAFH A9 HEAT 2 I
fay = 17 a1 famie $37 1 B
FIT A7 <77 F17 & fa¥ F #2adfe frar
T 39| aar o1 ff S At Fv9)
¥,900 TTY ¥ qF $FY 7T 77 FY7 29
1 FarT # A7 ez wfaw wE
az 7% Tt 8 o ¥, 900 H T arw
FHA ¥ FE Faww v AE Y ol
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“fpae” &1 FI9T 90,93% €5 F
“wee” #)Y F1UT Q0,530 FAF § MY
“GradET Y FmT 99,939 €99 ¢ .
9 W F A3 AT & AWAq:
Q0 ENT HIT TF AV fasig 5w
AL AAA AT 3 | WA qH ¥ O
ArEdt F a8 4 g7 FT 93T 9T T
grar & wis A4 wfrw A g
# g afew mar & &g gea & -
W o osarar anr @ | oogr feafs &
I qE AP & TR KA W "
FTH g 98 YA ¥Y 7 FfF T S
efiqfeen @ =7 gfaes Fv gqR
AT § ST FT FAAAE FINET IT A&
#1E QAT FI7 AT | T R &Y
F ST | IEAT g MAT N FHE
A JEH FEaEfvr Fwe W AT
FH AT ST AT & | I@ET A hwAfaT
ATy FA4T 2 AR AT FH FmA A
ferrr ST FaRaT & AT TERY ATGT AT H
FH FTEH 99 D gAT ®AL qF T
FALT ST THFAT B

st &o Fouid : § FAT VAT &
FOC THATEF SET TEAT F | THAT W
e T2 & ff fim =17 g s TR
SEE qeAT § | W AL AT gAY w9
Frz fzar g a1 “or s #1 ¥%E
STEd Qo FITT WH g W7 FH fegw
Y BT w9 |

st wwA Wy FArvfear St %7
73 g f ore gone ST AR gaT §

st ®io Fo wigd : W
TatRE OHETES TR A AT &1 A

g

it faw@gui wATETRS JrIfgarn
T OTe I & frame § s 7T qE A

-

FveR fp‘meE  FT AN Y EIR
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¥ AT A & JA1V T AT A7 & g
{ qTHAT FEA K AZ AT G GATC AT
FL § 30F1 q9aT & fog o=y v ¥
AT FT F o @ 97 LT FA &Y
AT | GAETE AET WIS AN ¥ A IR
ga o gfar woew ¥ Afas
ag TRAT TCRETATGHT  To ude
"{Oa' Yoo ®YT & oY IfEAT H R,5eo
o § AR geae-dfgfesn & ag
fRTe R &y Stg FT AT TR AT W
¥ soo ¥ &, mreefAar ¥ e¥o @
}, T A, Loyo T F A fargram
W R moo Ty qr-afafer daqww &
OF O A1 Ew a8 97 q ¢ % gam
T AT & T qIEy saFEar i
wfed A7 g@dr A7 3aAT &FT Tk
AT AT AT FIE T AW qLAET 4T
T E | T AN g9Fd § W gamR
FUST qTga o7 ¥uTd & fF sgeEr &
IOTIT EFII FwrAT FIfEd W ¥ 5w
wd # g & grv gwza 5 ArawTHar
F AQ ¢ W7 A@ mway 3w ewE
Y I & a1 39T FAT 239 AT
4% % AE-{F TAT AL AT

uF  gWiv gl fSaAT 1 aEr
¥ — FaF AT FT IS FAD — F
F EATY 07 F1 UH & Ffger 7L
AT @vErT &y AfET fF ag v
Froary vRw &1 fewe’,  wed”
o gy F A s ar few
g aifEs &1 gW F FAA FALF
AT FA A FH UF AT €7 H F QAT qAT
AT % F @-FE-TgH 97 A wATE AT
aF | S0 &1 ¢ FfwT T8 aga A
qeEY 2 AT oS WY WE-FET & AW
FT FATHFGN AT 9895, 9838, 9830,
9839 AT QIX AT RS 7,7 fogee
F IAT & | 41 39 TRT FT 1% AT
@l W W fm owawer & fag W
FAVETAT ) aF | AATH & fFAT A ;W

|
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ST &1 ST ST 57 1M 7 Y a8 HAWT
ZrT & fF qY, o wredY uF aTv A%
F7 9 Y FIT g1 57T 7FdT & FfFq 98
1% T foaie 98 g3t & 1 oA
featgy ¥ go 781 o= Arsw QAT 9w
Z17, Jrfex s f% qramo Ay & &
¥ T F GIE TAD R f9F G5 b
FUERCOIR RV IEEARERIIECE X (R
o7 fF9R H R AT AAIAFTT & )
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gfadsd § &9 4 97 FE gEE
fear & f5 Sy ardw #1 INE wq fwar
AT, T BF I I T A AT U
Fa-FAfEAT AT IAN A A9 a1 07 Y
do% al gg afFr oF gewad S
“fras, 2 fez oz qnfadt @’ & fag
qars nf o1 3HAT F% 5w ALY gE
¢ g “FErfady” €1 €9 ¥ #fas nE-
¥TEAT ¢ FIE A fgar q ¢ oz mrezd
O A I F FTXN AEH FIH AT
g o " dT greed FT KT FIA AT
IEY 8, 39 X gierase e g
g AT 3EF qW FET F O, T AT
feed g 49 IF 3 FAA U5
i o sgadr gzdl g AR
AT gt g3AT & ( Av qar feafy
¥ ag it ¢ fraw, e oz afad
w2’ F a3 S =a Fudy A FO
T A4S AT IFKT TF AT WiewT &7 7
T YF AGY & | AT FET FATALT
FIIA F1 ATEAT HF 21 TZ AT AF
A 9o ATFIAHAT F, AT 24 fqom 7 AT
Fo ot s =nfed |

qEeq & I H gE WIS
q1ga & Fgr | A v gAY AT wi g e gra
AW 7L AT AMSeq T34 F1 TEIS TG
FT TFAT W@ AT WM gAr g fw
Far TEET TATHT § WL FET AT g,
FE oS @AT § A FAYIE HEH S
zqfT &7 ¥ F9 uF "rzw oq7 feaw
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[s1; fraersme AeqeierAy 13fgnT]
#v Pom W fgh A1 fF qe AT
HAT WA F FF, BT FAT KA F
fad 3w & 1 =Y, A & wiaw AT
grr =1fgd 7aTe o givEr € 9w §i9
AT 7 & AT A1 fof @09 g6 T
SFAT g AT FIS L% AE &\ UF
v e W TR AN gur § | §
CoERETT W R AT AT ASE @I
g #1 awE § wizw ¥ ¥o7 fran, 39w
T forart 1T IEHT AT AT | T
I T AT TE AT Fq T KT 9 T
&F FIE 7F AL AT TAT A AF FH ART
agl ¥ AL AT /H N AT AT HT FLAAT
a1 waeg g 3afan 59 fomm d A
ATSH 9T § F® F A1 H=ET ERI |

fao & ar> § F fowrm g,
zaay aog § ) #rny gt @ 2fw
o 7 W goear fooie § 3@ o9m
F #gr 2 1 fadamt w1 AR §wE
a1 wfaga famr SEr g 0w
Fag ¥ A4 A & fE 9w sweAr Wy
fents & far giom A9 a1 F1 g S
g% & a1 fov g AT avde Fir wfAwA
F4t w@r ATQT & | 2 e & 9g
fa 3w o € far fagv=ar arge a1 &%
AFHT FoTHY a9 & foaFy fm § 7O
3% uHe ¥77 § fr A aw A Ar
goTg THZ HAEA ¥ ¥W U AN
#1 dqre 7@ § | feT 3w O feaar
6 T & YT A AEF AT g #e
sfrar & faur 78 3 9 frafr e
feon ¥ 1 za®1 5 T ¥ (A9 F7%
FTIE F71 930 Py O 7z # e
a1¢ wwrvg gfawma & aomr g€ glhwe
o HT STq #JifE B B qETey
¥ fory foreat o =Y sqar &7 a7 ar
g AW T TEE FHET 9T F9 w9
1 qme g 9\ § a1 ¥ 395 far
gaM qF1 Fiww FEY ATIEE A
g aFar g )

& Transport Vehicle Industries

Afer A9 w4 39 A5 4 H A
AL & A T FAIE W 97
fedza sem 5 g 7 Fw ¥ wW
oF mreq da wel fafems Al
W BF Al 2 F FAT gEe wEl
9% AT qF, AT W FET AT DA
FH & q% g0 fora sqaeer &7H 1 gN,
A, T 9 w78 FY O g
T9AT gTfEe w7 W@ & IAH T HAq
qAA TET FT FAT ®L R AT AN
afyx wfawa fegrar g & swwr
9 fwar a7 1 gAF  sATay A AEA
FAR ZFATA O G § THF qFEH
¥ ot afg e g e FET =18
g A gw 3ffe & oA 17 FAT FAT
#fq sravaE § )

Sarr LOKANATH MISRA: Does
the hon Member know that without
the recommendation of somebody at
the top no dealership or no agency
for automobhiies is being given? Does
he know that?

it frastgaie graverast stxfea:
Fg a1 & &, ¥g IAET FIH FA
o7 & OUAr w1 H&A | A qrEAT
g fr zawr fram #Y g & faam
gfus & gfus  sqaw &9 feor s 5%
I AT FT FE FI | AT |

SHrt M. RUTHNASWAMY: Madam
Deputy Chairman, if I take part in
this debate it is because I am more
interested in the ancillary industries
rather than in the automobile 1naus~
try itself because these ancillary in-
dustries belong to the category of
small-scale industries which give rise
to a widespread demand for technical
craftsmanship and provide employ-
ment to hundreds of thousands of
people.

I wil] be satisfied with just one word
about the automobile industry. I am
not at all impressed by the argument
in the Report that a car producted at
Rs. 7.000 will not be a cheap car.
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Even 1f sales-tax and other duties atc
added, it will be cheaper than the cars
that are produced at the presemt
moment in India and even if the price
's the same as that of the present
cars, it will add to the number of cafs
available and help to break that
queue to which Mr. Arora referred,
when peop'e have to wait for two or
three years in order to get the car
they want, Ia the Plans also we have
reference to the importance of thege

ancillary industries |

The Third Plan Report says that at
Bangalore 3 small ancillary industty
has been established to serve the Hin-
qustan Machine Tools Factory and it
15 proposed to encourage motor ancil-
lary industries also. It i1s also said in
that Report that automobile and diesel
engine parts should be encourageq to
be produced in the country. But
what are the results of either the ac-
tivities of this Development Council or
of the suggestiong made in the Third
Plan Report? We would like to kndw
how many tons of these variops
machine parts that had been listed
here—it looks more like g trade cata-
logue of motor machine parts—have
been produced. We would have lik-
ed to have some statistical information
about the number of parts produced
and the value of the total parts pro-
duced so far.

May I suggest that these ancillary
industries should not be merely
attached to these large-scale automo-
bile industries but the Government
should also take a hand in encourag-
ing the promotion of these ancillary
industries? They might make use of
the Industrial Estates that are estab-
lished in most of the chief cities of
India and have g section devoted to
the making of these engine and other
motoy car parts. In the rural indus-
tries sector also the Government might
try to encourage the establishment of
these ancillary motor car parts indus-
tries, In Taluk towns—not so much in
villages because the villages are eco-
nomically not viable—and at village
union centres or at the sites of fairs
and markets and santhais as they are

i
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called in Tamil these small ancillary
industries could be established. Even
if they start as mere repair shops
round the petrol pumps scattered on
“he highways, they should start as a
small-scale industry that would even-
tually develop

1 think the development of these an-
cillary industries shoulg not be left
mainly to the Development Council
because. as has been pointed out, the
Committee consists of ma.nly large-
scale industrialists and they are inte-
resteq only, if they are interested at
all in the development of these ancil-
lary industries, in so far as they are
attached to their great workshops.
What the Government should aim at is
the spreading of these small ancillary
industries or workshops al] over the
countrv so that thev may form an
mportant part of the small-scale in-
dustrial development with which the
whole industrial prosperity of the
country is bound.

st WMo o Waawr (whw
Fmer) - gTEwTIi WEIRaT, WA WTE
TTEE 2y go as i § fE owew
af o Fw1 omEe fear o

forgerm aee arvdt & av &
QIET H FAT £ ) gt "I & Wi
fi’m&’ % ! ﬁTWT q?;\!ﬁ o1 R, 000
TR WE F U IR ¥ O®EE
¥ ¥ 1T CATRG ;1T A | Wi
F1 371 fears g g0 wr asw g fw
Gl M Colli:clicad i ncc (CR
ey ¥ A AT AT A wer fw A
HEA A AV F1.@F 777 ¢ 39 a7
A=Y qET awa A feuve swar w@w
0% &1 W WF IY T EAIY WAL
fafares 4% s o 78 9 WP TR
wgl fe 31 aw § sEY ary me F4qr
W ® w7 39 IWF BT AT aga
7&q 2 A 3uFr femre agg e
Fifsr 91 97 arer HRAY @I § WM
A% A<t & fow aga fegwa 1 oW
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[t =wRo Fo yFFHT

FI A WITHI T&T & | FF A0
F1F TATHE T T FT &Y, WA T2 A
At & QA Aran g fE oY ey aTA
# far maane F1 gee faqw g@d
e wifgy e faed o mfem 7i
T AT FY 7T fadr | iy g &
qEET MY FToAgr § q¥fae fyen, AX
FIAFAT ¥ TSI 1 a1 8T & I
%31 5 g8 & & fq ) iy oy g @)
felY, war ag Foawar ¥ arE A5 W@
ML FB faq 777 1 A ¥ Sgr Aywar
g f& W I g By e g4
®1 62T FGIT a1 & gAgar g ag A
¥ far aga s afag g

FIET AF 7g d——F wy FHwAm
FY AT FIATE W 482 FIMT 7 FagdT
T A ALY F——FFT A FY gAY
feare gt & 97 f& T@r W @@
FI T Jg Ay fasrey, q r wEon
#1 feqare AT saET & f o &Y
fasedt 7t 1 wsit A8 faq 9ed & w9
FAT X 91, A 3@y fF oF ad 7, &
T &Y ALY qo,000 F AN GAT @
@l?ﬂ%a’m qY¥,000 iﬁrgrﬁ%
919,00 0 &I, FAIE ML AZT & | 2,000
¥t misar & foaa gwrdy dez amer
AR ¥ o< fag SfeT Fem 55
et AR faelt, (6T At g W o
T AW JT A A § wfEA gy
TR ey | awT Qe feafy & e
qT F € q IF WA F J97 7 207 (Realt
g T ag fa=Ar 3, 7 grew ar da
et &, ag waear Fasa ¥ &0 a1
¥ g@R ¥ fagea wew 5 faa
wedl g1 g% BIET ST aFR qa
TG A IR AHIC BT FAHF ¥ agd
& T & a1 ot 3rz3c ¥y ¥R
FTH 17 & ITHT AT 2 fF 7 edd
¥ q&T @ qwy ¥ WA g9@ | &
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auaar g f& ®rr wE 2w F fad
ST IUTATT ERO

& FOUET STET §EA TEY AFT
wa 9t qFy qAw fam ook few
gFTAR A § |

SHrr C SUBRAMANIAM  Madam
Deputy Chairman, the debate on this
Report covered a very wide ground
I do not think 1t would be possihle
for me to touch all the aspects which
were put forward during this debate;
partienlarly  the hon, Member Shr
Dahyabhai Patel from free enterprise
onwards he went inlo the wvirtues of
free enterprise and the dangers of
public sector projects—and I have
made a note of the various points he
made-—and then the taxation policy
of the Government, the financia] policy
of the Government, the economic
situation 1n the country, the labour
policy, export policy, .umigration
policy, agricultural policy and of
course he could not forget the ex-
Defence Minister also and he brought
him also, and I do not think when he
touched these topics, he expected me
to reply to all these things

The main dissatisfaction expressed
by various Members in this Heuse with
regard to the state of the automobile
industry, particularly, with regard to
the manufacture of automabile cars
1~ shared by me also But what we
have got to consider now 1s 1n the
vresent circumstances, what shouid be
the correct policc with regard to the
development of the automobile indus-
try There has been constderable
misunderstanding with regard 1o the
scope of the Development Council As
a matter of fact, Development Coun-
cils have been formed for the various
sectors of industry and automohile
industry 15 one These Councils are
not there to lay down the policy for
the Government These are all intend.
ed to provide a technical forum where-
In variocus matterg relating to these
mdustries would be discusseg to im-
prove the technica] efficiency, to im-
prove the economies of the varicus
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industries and it is for that purpose
that these Councils are consttuted.
Therefore, if the composition of the
Council is of a particular pattern, it
cannot be helped. We cannot put
particularly people who are not con-
versant with these industries and the
technicalities of these industries and
call it a Development Council. There-
fore, if some opinions have been ex-
pressed by this Council with regard
to other policies also, it is an expres-
sion of opinion given by anybody in
the country, but what is most impor-
tant, 1n this context is the technical
contribution they make for the m-
provement of this industry.

With regard to the policy, since it
wag toucheq by almost all the Mem-
bers, I think I would make it quite
clear. As far as the Government are
concerned, they have given first
priority to the production oi ccnimer-
cial vehicles, trucks and buses. As far
as that is concerned, we wantcd to
have a production of 60,000 vehicles
by the end of the Third Plan perjod.
Our present licensed or sanctioned
capacity is now to the extent of 76,800,
ff there had been no emergency, I have
no doubt in my mind that we would
have reached this target of 60,000
vehicles but as things stand, I think
by the end of the Third Plan period
we would be reaching only 45,000

Surt M P, BHARGAVA: Per yoar?

Sarr C. SUBRAMANIAM: Yes, per
year but it should be possible {u veach
the target of 60,000 very early in the
Fourth Plan period. As far as cars
are concerned, they get only the (hird
priority. Next priority is to the
scooters ang motor-cycles. The 'Third
Plan envisaged a production target of
50,000. As a matter of fact, the pre-
sent licenseq and sanctioned capacity
is to the extent of 56,000 excluding
mopeds. |

Surt ARJUN ARORA: What is Ithe
installed capacity?

SHrr C. SUBRAMANIAM: Installed
capacity will not be as much. It

!
[ 21 NOV. 1963 ]

Automobile Ancillaries 788
& Transport Vehicle Industries

would be round about 40,000 but sanc-
tions have been issued and they are
further putting up their capacity and
therefore, by the end of the Third
Plan we may be somewhere near this
installed capacity but certainly we
would not be producing as much as
50,000 as contemplated. Perhaps
35,000 or 40,000 we would be producs
g,

As far as cars are concerned, which
gets the last priority, the Thirg Plan
target was 30,000 but our present
licensed capacity which is the installed
capacity also, is only 20,200 ar.d 1t has
not been possible for us to give any
sanction for the expansion of the ex-
isting wunits. Therefore they stay
where they are. That is the real
difficulty, and in addition to that, the
emergency came and the defence re-
quirements had to be largely met.
That defence requirement was of the
category of trucks and other vehicles
and jeeps and motor-cycles. And
more than that, the existing resources
had to be diverted specially tc meet
the defence requirements. Thereicre,
particularly car production was cut
down to a considerable extent. That
was the reaj difficulty which thc car
production had to face and the scar-
city which we see in the country today
is mainly because of this low produc-
tion which again was due to the
emergency and rightly we gave a low
priority to the production of these
cars during the emergency. Even
what we were producing befove, dur-
ing 1961-62, we are not producing now.
We are producing now less number of
cars and, therefore, we find scarcity
everywhere, and when there is scar-
city there is an inflated demand also.
Even a person who may not require
a car immediately thinks to himself,
why not I also register? And he
thinks so particularly where there is
the prospect of getting 3 premium for
the car and he goes and registers his
name in the off-chance of getting a
car and making a profit out of it. But
I do agree that there is unsatisfied
demand as far as carg are concerned.

The main difficulty in the expan-
sion of the production of cars ic due
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to the foreign exchange searcity. In
the present context of prioritis i: has
not been possible to allocate any
foreign exchange for the expansion
programme of production of cars. But
it should be possible for us to utilise
the existing capacity. Even for the
purpose of utilising the existing capa-
city a proportion of the components
has to be imported from abroad and
that requ.res foreign exchange which
it has not been possible to allocate. It
has not been possible to allocate for-
eign exchange to get all the compo-
nents which would be required to
produce up to the capacity.

SurI AKBAR ALI KHAN: To what
extent do we require these foreign
components?

Sart C. SUBRAMANIAM: 1 will
certainly mention that. That is one
of the important things which should
be taken into consideration. That is
why we attach great importance to
the maximum attainment of the indi-
genous components in the car, and we
have laid a target of 90 per cent. indi-
genous components before the end of
1964 But for the emergency we feel
it would have been possible for us to
reach this target of 90 per cent indi-
genous components by March 1964.
But now that date has to be extend-
ed to the end of 1964. As a maiter of
fact, today I can give the attainment
of the indigenous components by var-
ious vehicles. For “Tata Mercedes-
Benz” it is 74 per cent., “Bedford” 60.9
per cent., ‘“Dodge” 79:85 per cent.,
“Leyland” 76 per ceni., “Jeeps” 79.3
per cent., “Ambassador” 76.91 per centi.,
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dard Herald” 60.18 per cent, As
long as we have to go on importing

the balance of the components, to that
extent, in the tontext of the scarcity
of foreign exchange, mnaturally the
production will be of a lower order
and therefore to that extent

AN HonN, MEMBER: The percent-
age you give is to the cost, 1 think.

Surr C SUBRAMANIAM: Yes, the
percentage is to the cost of the car.
Therefore, I say to that_ extent we
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want to push up the indigenous con-
tents, for to that extent, the foreign
exchange requirement will be less and
therefore we will be able to produce
more cars with less foreign exchange
and that is what we are attempting
to do. That is why we are giving
foreign exchange for capital equip-
ment to be imported for the produc-
tion of these various indigenous com-
ponents. We are giving sufficlent
foreign exchange and with the foreign
exchange made available now, the
programme of reaching the 90 per
cent. target can be attained by the
end of 1964. This is the main aspect
which has to be kept in mind.

Another aspect which has to be
kept in mind is that when we pro-
duce these components inside the
country, unfortunately, the prices of
these components are much higher
than the prices of components import-
»d. Therefore, the more indigenous
components you have in the car, the
greater is the cost of production of
the car. That is the unfortunate con-
dition in which we are situated. There-
fore, when we say that we will reach
the target of 90 per cent. indigenous
components, to that extent, let us re-
member, the cost of production of the
car is bound to go up. As for the
selling price of cars, I shall come to
it later. We are now encouraging the
ancillary industries for the purpose of
producing these components and Prof
Ruthnaswamy has rightly emphasised
the development of these ancillary in-
dustries. But then they cannot be
developed as he envisages, as a village
industry or as a cottage industry. I*
has got to be a specialised and efficient
industry, because what is produced in
any part of the country

Sur1 M. RUTHNASWAMY:
not say “village industry”. 1
“rural industry”.

Surr C. SUBRAMANIAM: Allright,
tet it be rural industry. But it can-
not be done in that way, as a rural
industry. As g matter of fact, the
more you decentralise the production

I did
said
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of these various components in var-
lous parts of the country in different
factories, the greater the efficiency
should be and the quality also has got
to be improved, because whatever part
15 produced has got to fit into the main
machine, into the main car. Other-
wise its production will be of no use.
So, unless they maintain quality and
they maintain efficiency, this wil be of
10 use. When we talk of an ancillary
industry being developed, we seem
to think of 3 lower level of efficiency
or g lower level of quality and that
e WL mett fhe Teguitemenis. On
the other hand, the smaller industries
will have to be more efficient and they
have to be more quality-conscious algo.
That ‘s the main thing

In spite of all that we have made
considerable progress in the develap-
ment of our ancillary industries and
today they contribute about 30 per
cent. of a motor car, I mean the ancil-
lary industries. I am not including
items like tyres and so on, but the
actual components going into p car.
But by the end of the Second Pian
per'od the annual valye of ancillary
production was only Rs. 125 crores.
In 1962 1t was Rs. 18 crores and 1in
1963 up to September they have pro-
duced goods to the value of Rs. 22
crores. Therefore, hon Members may
realise how fast these ancillary indus-
tries are being developed. But to that
extent, as I have already stated, the
cost of production is alsc bound to
£0 up.

Then, Madam, a case was made out
that the increase in the cost is due to
the fact that there is a huge profit-
margin to the capitalist producers

particularly. I would like to disabuse
the minds of hon Members with re-
gard to this,

1 wil) take the case of the “Ambas-
sador” car. In 1956 the prevailing
price was—I mean the ex-factory
price—Rs, 8,308, At that time there
was no cost-accounting Ng cost-
eccounting had been done with regard
to the production cost of the car. Then
ag hon. Members are aware. the

.
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T riff Commission was appointed and
. report was submitted in 1956-57.
They went into the cost of production
of the car and they fixed the cost at
Rs 9,224, I mean the cost of produc-
tion. With regard to the dealer’s mar-
gin also, there has been some musun-
derstand ng that it is at the level of
173 per cent. or 20 per cent. or what»
ever it was. As a matter of fact, only
10 per cent margin is allowed and
there have been representations in the
recent past that this 10 per cent. is
not sufficient in the present context,
because they have to store sn much
of spare parts and other things for
servicing and they find ;t difficult to
meet all these requirements out of
this margin of 10 per cent.

Surt V M. CHORDIA: Since when
was 1t made 10 per cent?

SHr1 C. SUBRAMANIAM: From
1956 onwards, I think.
Surt V. M. CHORDIA: 1 think in

the Report for 1956 the percentage is
given ag 173 per cent.

SHrr C. SUBRAMANIAM: 1 know
that now it is only 10 per cent. I
can say then that we have reduced
it by 7% per cent. After that, as far
as the cost of production is concerned,
it was increased only once, and that
was 1 1958-59. They demanded that
bezause of the cost of the indigenous
contents and other things, an increase
of Rs. 1,200 per vehicle should be

given. But the actual increase
5 p.M. given was on'y Rs. 300, So,

from Rs 9,224 in 1958-59 an in-
crease of Rs. 300 was given. Since then
no increase has been given in respect
of the actual cost of production. What-
ever increase has been given is in res-
pect of excise duty, customs duty or
the various other inevitable things
which they could not meet. In respect
of cost of production, in respect of
increased purchases of indigenous
components, no increase has been
given. As a matter of fact, there has
been a good deal of agitation that at
the present rate they would be incur-
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ring a loss instead of making any pro-
fit whatsoever. A cost accountant has
gone into the cost of production now
and that report is also available with
us,

Meanwhile, there was the Jha Com-
mittee Report which wanted that the
prices should be brought down. At
that time it was envisaged that each
producer would bring down the cost
by at least Rs. 200. That was given
effect to by the “Premiers” and “Stan-
dard” also I think, but Hindustan
Motors did not give effect to this cut.
They continued to have their original
price without any cut whatsoever be-
cause they were pleading that they
were entitled to an increase and they
could not cut down further. Recently
after examining the cost accountant’s
report we have come to the conclu-
sion that at least for the “Fjat” pro-
ducers and the “Standard” producers
we should restore the cut. In res-
pect of the ‘“Ambassador” they have
not cut their price, but these people
had cut their price. They should at
least be allowed to restore their cut.
That is the only increase we have re-
cently given.

Surt BHUPESH GUPTA: What pre-
vents you from compelling the Birlas
to accept the cut?

Surt C. SUBRAMANIAM: This
was 3 voluntary cut and we cannot
enforce g cut like that. Then, natu-
rally they will claim another  Tariff
Commission to go into their cost of
production and it should be justified
after all. And, therefore, it was not
possible.
done now is even though the cost
of production as estimated Ly the cost
accountant shows a little more, we
have allowed only the restoration of
the cut. Nothing more than that. All
the increases which have taken place
are due to the excise duties and the
customs duties ang notliing more than
that. That is the cost structure avail-
able today. Therefore, to think that
there hags been an increase from
month to month or from year to year

In any event, what we have’
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on the part of the producers is not
correct picture,

Today if we make an actual assess-

ment, even if there is any
profit, the profit will only be
marginal, as far as this indus-

try is concerned. But as was pointed
oui by Mr. Arora, as long as we
have three producers and three models
for a production of 20,000 cars—that
is what we are producing today—
certainly by no stretch of imagination,
whatever method we may adopt, it
wou.q be possible to cut down prices
at all. As pointed out by the hon.
Member, Shri Dahyabhai Patel, it is
only at the level of 50,000 and 1,00,000
that we would be able to adopt the
methods of mass production and
thereby cut down costs. If we are to
reach that level of production ang if
there are three producers then at
least we should be able to produce
1,50,000 cars. Then alone all the
three cars would reach that economic
level of production. We are just at
the level of 20,000. Therefore, if we
are to reach 1,50,000, how long have
we to wait? Particularly in the order
of priorities we have given to auto-
mobile cars it might take another
generation. I do not know. There-
fore it becomes necessary now to find
out a method. So that, whether
nationalisation—I am gll in favour of
nationalisation if that is possible—is
there or not, we have to find out some
method or other to see that we do not
have too many models in the coun-
try. Therefore, 1 can assure hon.
Members that I am devoting some gt-
tention to this aspect and I hope it
may be possible to find some solution
to this very difficult problem.

Surr R. K. BHUWALKA: What
about the small car?

Surr C. SUBRAMANIAM: 1 shall
come to that. Therefore, unless we
bring about this state of affairs where-
by we will be able to produce one
model—there may be two types in
the same model, 5 small car and a
medium-sized car that is a quite dif-
ferent thing—and increase produc-
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tion at least to the level of 50,000,
bringing down of cost would be an
impossibility. Therefore, we have to
find methods for that,

|
|

Surt N. M. LINGAM (Madras):
What is the total demand for cars of
all sizes today?

Surr C. SUBRAMANIAM: It is
anybody’s guess. As a matter of fact,
my own impression is that we can
sell 50,000 cars provided we sell it at
a moderate price. If you sell jt at
Rs. 12,000 and Rs. 14,000 certainly
there may not be demand for 50,000.
But if you bring down the price to
Rs. 7,000 or Rs. 8,000 or slightly more,
I think it should be possible to sell
at least §0,000. g

Surt BHUPESH GUPTA: How do
you propose to bring it down?

Surt C. SUBRAMANIAM: That is
what I am saying. At one place we
should be able to produce 50,000 cars.
It is on that line I am thinking about
it. I do not know the solution imme-
diately. If that solution is found, I
would naturally place jt before the
House. I only say that I am giving
consideration to it and as soon as I
come to some conclusion, certainly I
will take the House into my confi-
dence.

SErRI BHUPESH GUPTA: The Gov.
ernment should undertake production.

Surt DAHYABHAI V. PATEL:
Then, the price would become double.

Surr C. SUBRAMANIAM: I do not
know what should be done, but I
have not yet come to any conclusion.
I know what Mr. Bhupesh Gupta
would say and what Mr. Dahyabhai
Pate] would say. One would say,
‘Take it over’ and the other would

say: ‘No, leave it to some private
enterprise’. As I said, what I want
to tell hon. Members is that I have

not yet come to any conclusion,

Surt BHUPESH GUPTA: Madam
Deputy Chairman the hon. Minister
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had made a ccmmitment in this House
that when the small car would be
manufactured in the country that
would be only in the public sector.
Does he stand by it today or does he
want to modify the stand he took in
this very House?

Surt DAHYABHAI V. PATEL: It
was under the shadow of Mr. Krishna
Menon.

Surt C. SUBRAMANIAM: I can
assure the hon. Member that we
stand by the assurances given to this.
House and we stand by our policies.
We do not change our policies as often
as the Commun’st Party does.

Surt BHUPESH GUPTA: We want
to know whether you stand py that
particular thing, if small cars were to
be manufactured in the country that

would be in the public sector. That
is what you said.
Surr C. SUBRAMANIAM: I am

coming to that. the smal] car aspect
of it, and I shal] deal with it when
I particularly refer to that. There-
fore, this is the problem confronting
the production of automobile cars and
of bringing down the price of cars.
We have to find a solution to that.

In this context, reference was made
to the production of small car or
people’s car, whatever the name might
be, and somehow the Communist
Party has an obsession that vested in-
terests have got a hold on the Con-
gress Party or on the Government
and that we are influenced by the
vested interests in the countiry. 1 do
not know whether it is only a reflec-
tion of their gwn mind to the Con-
gress Party and to the Congress Gov-
ernment. As z matter of fact, for
taking the final decision, to the ex-
tent a Minister is responsible, I am
responsible for taking the decision to
give up the production of small car
in the present circumstances, And I
for one thought it out fully, the eco-
nomics of it, the priority to be attach-
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ed to 1t, the avallability of foreign ex-
change for that, etc

Taking 1] these mnto consideration
and having participated in the for~
mulation of the First Plan, the Se-
cond Plan and the Third Plan and
also having understood the priorities
to be attached to the various lines of
production, I came to the irresistible
ccnclusion  that the production of
small cars and the investment on them
will not be justfied It may be a
wiong judgment Bat o say thad
this was because some vested interests
brought some pressure to bear 1s abso-
lutely wrong and I want tfo assure
Shrt Bhupesh Gupta that as far as I
am concerned there was absolutely no
pressure Nobody attempted it even
I exercrsed my ndependent judge-
ment It may be that my judgment
1s wrong But to say that I was in-
fluenced by anybody is absolutely
without any basis whatsoever There-
fore, I hope that the hon Member
would take this assurance and here-
after at least would give up harping
on this that vested interests were res-
ponsible for dropping this project Tt
1s not so

Then, Madam, the point was made
with regard to the price also by Shr
Bhupesh Gupta, that there was mono-
poly condition preva ling and that 1t
was a dictated price That also I
dealt with I could very we'l under-
stang criticism  with regard to the
methods of production, the efficiency
cf production the economies of pro-
duction, ang with greater effic ency 1t
should be possible to reduce the cost
of production But to say that there
1s monopoly condition prevaihng in
the automobile industry 1s absolutely
wrong, because there are three pro-
ducers there today, and as a matter
of fact, 1f there had been only one,
that would have given them econo-
mies of production, and n that mono-
poly condition, whether 1t 1s 1mn the
private sector or public sector it
should have been possible for them
to bring down the price If the price
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factor today 15 at the high level, it 1s
mainly because there 1s no monopoly
[t 1> not produced by one concern It
1s being produced by three concerns at
2 very low level

SHrR AKBAR ALI KHAN If you
brng in one or two more, there
would be greater competition

SHrr C SUBRAMANIAM  There-

fore, to say here also that this Gov-
ernment 1s being dictated to by Birlas
or Tatas, whoever they may be, by
vested interests, and that because af
that this high level of prices 1s being
maintained 1s another illusion of the
Communist Party

Surt BHUPESH GUPTA  Just now
you said that Mr Bir a would not
accept a cut of Rs 300

Surt C SUBRAMANIAM I also
said that there was justification That
was because their production cost was
much more than that of others There-
fore 1t was not possible for them In
spite of the fact that the other two
cut down the price, 1t was not possi-
ble for them to cut 1t Jown You may
say that there was inefficiency to that
extent, I am prepared to accept
that, but that 1s a different thing
Therefore a> far as the price 15 con-
cerned, 1t 1s not a question pf dictated
price  The cost accountant of the
Government goes mto 1t Of course
t 1s always possible fo say that the
cost accountant 1s being influenced by
the capitalists Then we cannot live
in this countiry at all because some-
body or other will be influencing
somebody else Therefore, we have
to take into account the existing state
of affairs, and on that account we have
made a< far as possible an accurate
costing of the production cost, and it
5 on that basis that we are trying to
have the price

As far as the trucks are concerned
it s not necessary to have 50,000 or
100 000 produrtion 1 am told that
24 000 would be an economic size par-
ticularly when we produce vehicles of



799 Report of Development
Council for Automobiles,

3 tons, 5 tons and above, Therefore,
as far as that is concerned, I hope it
would be possible for us to reach the
level of production of 24,000 or 25,000
very soon. As a malter of fact,
TELCO would be reaching that pro-
duction very soon. There also the
main difficulty with regard to the
prices iz the higher price of the indi-
genous components. As long as we
have too many ancillary industries pro-
ducing these and too few goods, there
also we do not attain the economies
of production.

While I do ggree with Prof. Ruth-
naswamy that these should be spread
over everywhere in Jarge numbers,
once you have these large numbers,
then whatever is available for produc-
tion will have to be distributed among
these large pumbers. And once you
distribute among these large numbers
they would be producing at a very
low level, and then the cost of produc-
tion is bound to go up. Therefore,
there also, as far as the ancillary in-
dustries are concerned, we are trying
to gchieve the economies of production
by giving large-scale production to
the existing ancillary units If 1t is
not possible for us to give {resh
licences for the production of some
of the components, it is mainly be-
cause of this cons‘deration. If we go
on licensing too many ‘concerns for
this purpose, then ultimately we
would find that the co.t of production
would be going up higher and higher,
and even when we reach the econo-
mies of production at the producer’s
level, because of these ancillary in-
dustries, it would not pe possible for
us to bring down the cost. |

The second factor is the raw mate-
rials. As long as the raw material
costs are much higher than the raw
material costs in other countries,
to that extent the higher cost of pro-
duction will get reflected here also.
But we are trying our best to produce
all the raw materials within the
country so that the foreign exchange
scarcity will be got over. We are also
trying to see that these raw materia's
are produced at a reasonable cost so
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that all the machines, not only the
automobiles but the various machines
which would be using these raw mate-
rials, are produced at g reasonable
cost. That is one aspect which we
wi | have to keep in mind,

Then various suggestions were made
with regard to roads and various
other things. As a matter of fact "it
i35 quite outside the scope of my
Ministry. They should be considered
by the Transport Minisiry. The vari-
ous other suggestions made, I am
sure, will he taken note of by the
concerned Ministries, and I hope they
would take steps to see that proper
roads are made available.

With regard to taxes and all those
things, I hope the Finance Minis-
ter will take note of these questions
and have a tax structure which would
fit into the economy of our country.

SHrt GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): May I
know whether the production of jeeps
is increasing?

Surt C. SUBRAMANIAM: As far
as jeeps are concerned, we fixed 5 tar-
get of 10,000 for the Third Plan. We
have already achieved the target par-
ticularly because of the emergency.
But till recently, the entire produc-
tion was being absorbed by the De-
fence Min‘stry. From this month on-
wards they are releasing some for civi.
lian consumption, and I am told that
in the months to come progressively
more and more jeep vehicles will be
released for civilian consumption.

Surt GOPIKRISHNA VIJAIVAR-
GIYA: The Japanese model is a
much improved model. Are gur people
adopting some improved model?

Surrt C. SUBRAMANIAM: Itshould
be possible for us to bring out what-
ever model is possible. I am glad the
hon. Member mentioned about this.
One aspect of this automobile indus-
try today is that we are tied down
to the models which we have got from

b
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our collaborators. We do not do any
research or development to bring out
new designs. In Japan, while in the
beg'nning, they got into collaboration
with foreign producers, later on, be-
cause of their own research and deve-
lopment they were able to produce
own designs which would suit their
conditions with regard te road, with
regard to climate, etc. But unfortu-
nately, we are still tied down to
foreign callaborators, and 1 hope and
trust that in this direction also we
would be making progress in the near
future so much so that cars of Indian
design suited to Indian conditions
would be produced here ang in large
numbers. It is my view—it is an anti-
Marxist view—that individuals should
own cars and that too in large num-
bers—and this has been advocated by
Mr, Bhupesh Gupta proving the theory
of Prof. Ruthnaswamy as to how far
the Communist Party is pro-Marxist,
how far they follow the Marxist
principles, how far they believe in
them., As a matter of fact they say
that there should be more cars for
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individual consumption. That itself
shows that they are breaking away
from the Marxist principles. (In-
terruption) 1 am not yielding.

I do not think there is any more
point for me to mention. But I am
grateful to the Members for high-
lighting the various points which the
Government have got to take note of
in developing this automobile industry.
To the best of my ability I give this
assurance, we shall see that there is
greater efficiency, that these vehicles
are produced at lesser cost, and that
our people are benefited more and
more by the development of this in-
dustry.

THe DEPUTY CHAIRMAN: The
House stands adjourned til] 11 a.m.
tomorrow.

The House then adjourned
at twenty minutes past five
of the clock till eleven of the
clock on Friday the 22nd
November, 1963.



